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Analysis of the President’s Address to Parliament in 2021

The President of India, Mr. Ram Nath Kovind, addressed Parliament on January 29, 2021." In his address, he outlined the major policy priorities of the central government. This note highlights some items outlined
in the President's Address and the current status of the initiatives undertaken with respect to these items based on data available till January 18, 2022. Data sources have been indicated in the end notes.

Policy Announcement l Current Status

Economy and Finance

India has emerged as an attractive destination | = FDI: FDI inflows during the first half of 2021-22 (Apr-Sep) stood at USD 31 billion, as compared to USD 30 billion and USD 26 billion for the same period in
for foreign investors. Between April and 2020-21 and 2019-20 respectively.234

August, 2020, a record foreign direct Table 1: FDI inflows between 2015-16 and 2021-222

investment of 36 billion dollars has been made Parameter 2015-16 | 2016-17 | 2017-18 | 2018-19 | 2019-20 | 2020-21 | 2021-22 (up to September 2021)
in India. FDI inflows (in USD billion) 40 4347 44.85 44.36 49.97 59.63 31.15
% growth 35% 9% 3% -1% 13% 19% -

= Foreign Exchange Reserves: As of January, 2022, foreign exchange reserves stood at USD 633 billion, 8% higher than reserves of USD 585 billion in
January, 2021.

Table 2: Foreign exchange reserves as of January each years

Parameter 2016 2017 2018 2019 2020 2021 2022
Foreign exchange reserves (in USD billion) 349 360 414 397 461 585 633
% change from previous year 8.4% 3.2% 15.0% -4.1% 16.1% 26.9% 8.2%

Foreign Trade: Between April to December 2021, India’s exports increased by 36% over the same period in 2020, and stood at USD 479.07 billion;
whereas, imports increased by 57% and stood at USD 547.12 billion.

100 per cent digitisation of ration cards was = Asof January 5, 2022, 132 crore Aadhaar cards have been issued (97% of India’s population based on the projected population for the year 2021).78 As of
completed and 90 per cent ration cards have December 3, 2021, more than 93% ration cards of at least one family member have been linked with Aadhaar.® Between 2014-21, around 4.28 crore bogus
been linked to Aadhaar. ration cards have been cancelled.'0

More than 41 crore Jan Dhan accounts were = Asof January 2022, 44.3 crore accounts have been opened under the Pradhan Mantri Jan Dhan Yojana since its launch in 2014 with a total deposit amount

opened so that the poor may benefit from the of Rs 1.5 lakh crore. 67% of these accounts have been opened in rural and semi-urban areas.!!
banking system. Table 3: Accounts opened under Jan Dhan Yojana'"
Parameter Jan-17 Jan-18 Jan-19 Jan-20 Jan-21 Jan-22
Number of Accounts opened (in crore) 6.84 3.72 31 3.68 3.76 2.7
Cumulative amount of deposits held (in Rs lakh crore) 0.67 0.74 0.87 1.11 1.35 1.5
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Direct Benefit Transfer (DBT) has facilitated
funds transfer of more than Rs 13,00,000
crores to beneficiaries during the last 6 years.

As of January 24, 2022, the cumulative transfer through Direct benefit Transfer was Rs 20,91,401 crore.'2 Between April 2021 and January 2022, Rs 4.53
lakh crore has been disbursed through the DBT programme to beneficiaries under 312 schemes.'? According to government estimates, this has led to
savings of Rs 2.23 lakh crore.'2

Table 4: Amount disbursed through DBT'2

Parameter 201516 | 2016-17 | 2017-18 | 2018-19 | 2019-20 | 2020-21 | 2021-22 (up to January 2022)

Number of Beneficiaries (crore) 31.2 35.7 124 129.2 144.7 179.9 146.7

Amount disbursed through DBT (Rs crore) 61,942 74,689 | 1,90,871 | 3,29,796 | 3,81,631 | 552,527 4,53,667
Industry

India has registered a record improvement in
the Ease of Doing Business ranking. Now,
special emphasis is being laid on reducing
Compliance Burden.

The World Bank suspended the Annual ‘Doing Business’ Report in August, 2020 in light of reported irregularities which are currently being investigated.' In
the last report, released in October 2019, India ranked 63 out of 190 countries. India was among the top ten countries showing improvement, primarily
because of changes related to starting a business, obtaining construction permits, trading across borders, and resolving insolvency. Note that the World
Bank has discontinued this report after data irregularities were found in the 2018 and 2020 editions. 4

The central government notified a list of 180 reforms under the Business Reform Action Plan (BRAP) towards enabling Ease of Doing Business in 2018
which were to be implemented by 2019.%5 In the state-wise rankings for achievement under BRAP in 2019, Andhra Pradesh, Uttar Pradesh and Telangana
were the top performers. Arunachal Pradesh, Manipur, Meghalaya, Nagaland, Odisha, Sikkim, Tripura, and Chandigarh were placed last.16

In January 2021, the Regulatory Compliance Portal was launched by the Department for Promotion of Industry and Internal Trade.'” The objective of this
portal is to act as a bridge between citizens, industries and the Government in order to minimize burdensome compliances. It will also act as a first-of-its-
kind central online repository of all Central and State-level compliances.

India has moved up from 65 to 34 in the World
Tourism Index ranking.

India was ranked 34t in the Travel and Tourism Competitiveness Report, published by the World Economic Forum in 2019.8 India’s rank improved by six
places, from 40t in 2017 to 34t in 2019.

Under the MUDRA scheme, more than 25
crore loans have been sanctioned so far, of
which nearly 70% have been given to women
entrepreneurs.

The Pradhan Mantri MUDRA Yojana was launched in 2015 for providing loans of up to Rs 10 lakh to the non-corporate, non-farm small/ micro enterprises.
Under this scheme, the following categories of loans can be given: (i) 'Shishu' (loans up to than Rs 50,000), (ii) 'Kishore' (loans between Rs 50,000 and Rs 5
lakh), and (iii) 'Tarun' (loans between Rs 5 lakh and Rs 10 lakh). As of November 26, 2021, total number of PMMY loans extended across the country,
including SC, ST, Minority and Women Entrepreneurs is 32.11 crore, out of which 21.74 crore loans have been extended to women entrepreneurs (68%).1°
Table 5: Loans given under the Pradhan Mantri MUDRA Yojana?’

Parameter 2015-16 | 2016-17 | 2017-18 | 2018-19 2019-20 2020-21 2021-22 (up to January 2022)
Number of loans sanctioned (in crore) 35 4.0 48 6.0 6.2 5.1 3.1
Amount sanctioned (in Rs lakh crore) 1.4 1.8 25 3.2 3.3 3.2 1.9
Amount disbursed (in Rs crore) 1.3 1.8 25 3.1 3.3 31 1.8

Development of small and cottage industries
has received the requisite impetus through
measures like modification in the definition of
MSMEs, increase in the investment limit or
priority in government procurement. Initiatives
such as Emergency Credit Guarantee

The government revised the upper limit for investment in MSMEs and established a new criterion based on the firm’s annual turnover in the Micro, Small
and Medium Enterprises Development Act, 2006 in June 2020.2' The new definition also states that MSMEs from service and manufacturing sectors will
have the same investment limits, in contrast to the separate categorisation for the two sectors as per the 2006 Act.2?
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Scheme for Rs 3,00,000 crore, special = The calculation of investment in plant and machinery will be linked to the Income Tax return of the previous years or self-declaration of the promoter of the
scheme of Rs 20,000 crore for MSMEs in enterprise, in case of new enterprises. Information on turnover will be linked to the GST identification number (GSTIN). All units with GSTIN listed against
distress and Fund of Funds have benefitted the same Permanent Account Number will be collectively treated as one enterprise for turnover and investment figures. 23
lakhs of small scale industries Table 6: Changes in definition of MSME (figures in Rs)2
Investment Limit
. Annual Turnover - —
Enterprise Previous Investment Limit Revised Investment Limit
2006 Act Revised Service Sector Manufacturing Sector

Micro Up to 5 crore Up to 5 crore Up to 10 lakh Up to 25 lakh Up to 1 crore

Small 510 75 crore 5- 50 crore 10 lakh to 2 crore | 25 lakh to 5 crore 110 10 crore

Medium 75t0 250 crore | 50- 250 crore 2to 5 crore 510 10 crore 10 to 50 crore

= To aid Medium, Small and Micro Enterprises (MSMEs), the government also announced measures under the Aatma Nirbhar Scheme, including: (i)
establishing a fund with a corpus of Rs 10,000 crore to provide equity funding for MSMEs with growth potential and viability, (i) allowing MSMEs to borrow
up to 20% of their entire outstanding credit from banks and NBFCs through loans guaranteed by the government, (iii) giving credit to promoters of MSMEs

with stressed assets in exchange for equity, and (iv) releasing payments due to MSMEs by the government and Public Sector Establishments within 45
dayS.24*25'26'27

= In May 2020, the government notified the General Financial Rules, 2017 to specify that global tenders up to Rs 200 crore may only be notified with prior
approval of the Cabinet in exceptional cases.?® The Public Procurement (Preference to Make in India) Order, 2017 was amended to enhance preference for
local suppliers in government procurement contracts. The 2017 Order classifies suppliers based on the amount of local content (based on amount of value
added in India) into: (i) Class-I local suppliers (50% or more), (i) Class-Il local suppliers (20%-50%), and (iii) non-local suppliers (less than 20%). The
amendment states that preference in procurement for Class-I suppliers will also apply to tenders where the contract is awarded to multiple bidders.
Preference will be given by (i) restricting participation from other suppliers where there is sufficient local capacity, and (ii) ensuring at least 50% of the
contract is fulfilled by Class-I suppliers. It also allows foreign companies to participate in a tender when there is insufficient local capacity. In other
contracts, they can only participate through a joint venture with an Indian company.??

=  The Insolvency and Bankruptcy Code, 2016 provides a time-bound process for resolving insolvency. In June 2020, the Code was amended to: (i) prohibit
the initiation of insolvency proceedings for defaults arising between March 25, 2020 and March, 2021, and (ii) increase the threshold for initiating an
insolvency resolution process from one lakh rupees to one crore rupees.30:3:3233.34 On April 4, 2021, the Insolvency and Bankruptcy Code (Amendment)
Ordinance was promulgated. It amended the Insolvency and Bankruptcy Code, 2016 to provide a time bound process for resolving the insolvency of
Corporate Insolvency Resolution Process (CIRPs). It also introduced an alternate insolvency resolution process for MSMEs called the Pre Packaged
Insolvency Resolution Process (PIRP). PIRPs are required to be completed within 120 days whereas CIRPs are required to be completed within 330 days.
3% As of September 31, 2021, a total of 4,708 CIRPs have commenced and 3,068 of them have been closed. Of the CIRPs closed, 701 have been closed
on appeal or review or settled, 527 have been withdrawn, 1,419 have ended in orders for liquidation and 421 of them have ended in approval of the
resolution plan.38

More than three and a half lakh Common = A Common Service Centre (CSC) is an access point for delivery of essential public utility services, social welfare schemes, healthcare, financial or

Service Centres are linking people in rural education services in rural areas. The CSC scheme was launched in 2009 to ensure delivery of e-services in remote locations at the level of the Gram
areas to government services
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Panchayat, where availability of internet and computers was inadequate. As of October 2021, more than 4.18 lakh CSCs operate in India, out of which 3.26
lakh CSCs are functional at Gram Panchayat level.%
Table 7: CSCs at the Gram Panchayat (GP) level between 2016-17 and 2021-2237.38,39

Parameter 2016-17 | 2017-18 | 2018-19 2019-20 2020-21 2021-22 (as of October 2021)
Number of functional CSCs at GP level 1,33,266 | 1,80,649 | 2,28,547 2,70,132 2,78,058 3,25,721
Increase in number of functional CSCs 35.5% 26.5% 18.2.% 3% -
For the first time in the country, a Production = Table 8 below shows the increase in the value of electronic equipment manufactured in India between 2014-21.
Linked Incentive Scheme worth about Rs 1.5 Table 8: Production Profile of Electronic Sector40:4142
lakh crore is being implemented in 10 Parameter 2014-15 | 2015-16 | 2016-17 | 2017-18 | 2018-19 | 2019-20 | 2020-21
manufacturing sectors. Value of electronic goods manufactured in India (in Rs crore) 1,90,366 | 2,43,263 | 3,17,331 | 3,88,306 | 4,58,006 | 5,33,550 | 4,97,484
Growth rate (%) 5.5% 27.8% 30.4% 22.4% 17.9% 16.4% -6.8%

Note: Data for 2020-21 is based on provisional estimates.

= Indiais the second largest mobile manufacturing hub in the world. As per the government, between 2014 and 2019, the number of mobile manufacturing
units has increased from two to more than 200, and the number of handsets produced has increased from six crore to 29 crore in 2018-19.4 Further, export
of mobile phones increased from USD 0.2 billion in 2017-18 to USD 1.7 billion in 2021 (April 2021-September 2021).44

= InMarch 2020, the Union Cabinet approved three schemes for the promotion of electronics manufacturing in India: (i) Production Incentive Scheme for
Large Scale Electronics Manufacturing (PLI), (ii) Modified Electronics Manufacturing Clusters Scheme (EMC 2.0), and (iii) Scheme for Promotion of
manufacturing of Electronic Components and Semiconductors (SPECS). Guidelines for the schemes were issued in June, 2020.454647 The three schemes
seek to provide employment to 10 lakh people by 2025. The Ministry has extended the tenure of the scheme for large scale electronic manufacturing by
one year, i.e., till 2025-26. As of December 2021, approvals have been granted to 16, 1, and 2 applications for the above three schemes respectively.*8

= InFebruary 2021, the government notified a PLI scheme to Telecom and Networking Products manufacturing in India to attract investments in the telecom
sector with an overall financial outlay of Rs 12,195 crore over 5 years.*® A total of 31 applicants have been found eligible and given approval under the
scheme. In April 2021, Cabinet approved a PLI scheme for white goods (manufacturing of components and sub-assemblies of air conditioners and LED
lights). The Scheme is to be implemented over a seven year period, from FY2021-22 to FY2028-29 with an outlay of Rs 6,238 crore.50 As of November
2021, 52 companies filed their application with committed investment of Rs 5,858 crore under the scheme. Of these, 42 applicants have been provisionally
selected. In October 2021, a PLI scheme for specialty steel was notified. It has an outlay of Rs 6,322 crore, which would be released over five years.5!

= In December 2021, the Ministry of Electronics and Information Technology notified various initiatives for promotion of the semiconductor and electronic
display industry.? These are aimed at promoting higher domestic value addition in electronics manufacturing. Key details include: (i) support will be
provided to 100 domestic companies of semiconductor design (covers design of integrated circuits, chipsets, system on chips, systems, and semiconductor-
linked design), (ii) fiscal support of up to 50% of the project cost will be provided for setting up fabrication plants for electronic displays, and
semiconductors.5354 for a period of six years, (iii) an independent and specialised semiconductor mission will be launched, and (iv) the ministry will take
requisite steps for modernisation and commercialisation of SCL, an autonomous body under the Department of Space.5® The total outlay on the above
programmes is estimated to be Rs 76,000 crore.

= The Ministry of Textiles notified the Production Linked Incentive (PLI) Scheme for Textiles in September 2021.56 The Scheme aims to promote through
incentives the production of certain man-made fibre apparel and fabrics, and ten segments of technical textiles products. The Scheme is valid up to 2029-
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30. The total expenditure under the scheme will be Rs 10,683 crore. States such as Tamil Nadu, Punjab, Odisha, Andhra Pradesh, Gujarat, Rajasthan,
Assam, Karnataka, Madhya Pradesh and Telangana have expressed interest so far in the scheme.5”

The Union Cabinet approved the production linked incentive (PLI) scheme for manufacturing drones and drone components in India in September 2021.%8
The scheme has been allocated Rs 120 crore over three financial years (starting 2021-22). The scheme is available only for those manufacturers who
achieve a value addition of at least 40% of their sales turnover in a year. The manufacturers will be provided incentives of up to 20% of the value addition
every year. The incentive per manufacturer will be capped at Rs 30 crore, which is 25% of the total financial outlay.

The Ministry of Heavy Industries notified the Production-Linked Incentive (PLI) scheme for automobiles and auto components in September 2021.59.6061
Under the scheme, eligible companies will receive incentive on incremental sales of advanced automotive products manufactured domestically. The
scheme will be implemented over five years starting from 2022-23. The total outlay of the scheme is expected to have an expenditure of Rs 25,938 crore
over five years.

The government on May 12, 2021 approved a Production Linked Incentive (PLI) scheme for manufacturing of Advanced Chemistry Cell (ACC) in the country
in order to bring down prices of batteries in the country. Drop in battery price will result in cost reduction of electric vehicles.52

Health

During these years, emphasis has been
placed not only on modernizing the healthcare
systems but also on prevention of diseases.

Approved vaccine candidates: Currently three vaccines are being administered in India - (i) Covishield, developed by the Serum Institute of India, (ii)
Covaxin, developed by Bharat Biotech and (iii) Sputnik V, developed by Dr Reddy’s Laboratories and Sputnik LLC.
In May 2021, Covaxin was granted approval for paediatric trials in children between two and 18 years of age.®
The Drug Controller General of India (DCGI) approved the Moderna COVID-19 vaccine for restricted emergency use in India on June 29, 2021.%4 The
vaccine was granted emergency use authorisation in the United States of America in December 2020. 65
Two more vaccines were granted emergency use authorisation in India in August 2021, these are:88.67 (i) Janssen (developed by Johnson and Johnson),
and (i) ZyCov-D (developed by Zydus Cadila). These vaccines may be administered to all persons of 18 years of age and above. ZyCov-D may be
administered to all persons of 12 years of age and above.
In December 2021, the Drugs Controller General of India (DCGI) granted emergency use authorisation for restricted use to two vaccines, Corbevax and
Covovayx, and an anti-viral drug, Molnupiravir, for COVID-19.%8 Note that Covaxin may be administered to children aged between 15-18 years as well. It
was given emergency use authorisation for children aged between 12-18 years in December 2021.

Table 9: Details of vaccines administered

Prescribed :
Name Company Interval Approval by WHO Efficacy Rate
5 —
Covishield Serum Institute of India 12-16 weeks* Assessed and approved Zt% 3@? based on overseas clinical
Covaxin Bharat Biotech Four-six weeks Accessed and approved 77.8% based on interim trials
. Dr Reddy’s Laboratories and Rolling submission of clinical data 91.6% based on a phase three trials
Sputnik V ) Three weeks ; !
Sputnik LLC underway conducted in Russia

Note: *Prescribed interval for Covishield was increased from four to six weeks to 12-16 weeks in May 2021
Sources: Status of COVID-19 Vaccines within WHO EUL/PQ evaluation process, WHO, July 2, 2021; Vaccine Information, ICMR, last accessed on July 14, 2021; PRS.
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Table 10: Phases of vaccination drive (as of January 2022)%°

Date Group
January 16, 2021 Vaccination initiated for priority group including healthcare and frontline workers
March 1, 2021 Vaccination initiated for: (i) all people over the age of 60, and (ii) people older than 45 with co-morbidities*
April 1, 2021 Vaccination initiated for all people over the age of 45
May 1, 2021 Vaccination initiated for all people over the age of 18
June 21, 2021 Centralised procurement of vaccines and provision of free vaccines for all adults established
January 3, 2022 Vaccination initiated for children aged 15 to 18 years; precautionary dose for priority groups

Note: “Co-morbidities include heart failures, respiratory ailments, and lymphoma
Sources: Press Information Bureau, Ministry of Health and Family Welfare; PRS.

=  Primary healthcare: The Ayushman Bharat scheme seeks to establish Health and Wellness Care centres (HWCs) which provide comprehensive primary
healthcare and cover maternal, child health services and non-communicable diseases. As per the budget announcement 2017-18, 1.5 lakh Sub-Health
Centres and Primary Health Centres are to be transformed into HWCs by December, 2022.7°  As of December 2021, 80,764 HWCs have been established
in 37 states and union territories.”! These include 54,707 sub health centres, 21,894 primary health centres, and 4,163 urban primary health centres. Rs
1,900 crore has been allocated towards the scheme in the 2021-22 budget.”

= COVID-19 expenditure: A Rs 15,000 crore package for expenditure on healthcare was announced in April 2020.7 In September, 2020, Rs 14,232 crore
was approved for expenditure for containment of COVID-19.74 The package focuses on the following: (i) diagnostics and COVID-19 dedicated treatment
facilities, (ii) procurement of essential medical equipment and drugs, (iii) strengthening national and state health systems, (iv) setting up laboratories, (v)
encouraging research, and (vi) bolstering surveillance and risk communication.”

= InJune 2021, a new scheme focused on short-term emergency preparedness with special emphasis on children and paediatric care was announced. Rs
23,123 crore was earmarked for one year, which will be used for (i) short-term augmentation of human resources, (ii) increasing availability of ICU beds,
medical equipment, medicines, and oxygen supply and (iii) strengthening the capacity for testing, surveillance and genome sequencing.’8

= Loan guarantee of Rs 50,000 crore was announced for scaling medical infrastructure targeting underserved areas (non-metropolitan cities). Guarantee
cover will be available both for expansion and new projects related to health/medical infrastructure in cities other than the metropolitan cities. There will be
a 50% guarantee cover for expansion (75% for aspirational districts) and 75% guarantee cover for new projects. Loans up to Rs 100 crore will be given up
to three years of guarantee on interest rates capped at 7.95%.77

= In2020-21, the Ministry of Health and Family Welfare is estimated to have spent Rs 360 crore for COVID-19 vaccination of healthcare and frontline workers
(revised estimates). In 2021-22, the Ministry of Finance has allocated Rs 35,000 crore for COVID-19 vaccination.”®

= Health Infrastructure: In October 2021, the Ayushman Bharat Health Infrastructure Mission was launched. It seeks to strengthen the healthcare network
across India within the next four to five years.” Three major aspects of the mission are: (i) development of diagnostic network, (i) expansion of existing
research institutes, and (iii) providing facilities for diagnostics and treatment.

= Asof January 12, 2022, there are 3,141 operational testing labs reporting to ICMR.80 This is significantly higher than that in March 2020 (79).8' A
cumulative total of 70.2 crore samples have been tested for COVID-19 as of January 15, 2022.82

= OnJuly 23, 2021, the National Health Authority (NHA) published a consultation paper to invite comments on the design and functionality of the Unified
Health Interface (UHI). UHI is proposed to be a foundational layer of the National Digital Health Mission (NDHM) and is envisioned to expand
interoperability of health services in India through open protocols. UHI aims at streamlining the digital health service experience by technology pathways
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that enable such services.® NDHM is an autonomous government body to support universal health coverage in an efficient, accessible, inclusive,
affordable, timely and safe manner.

= Draft rules for implementation of the Health Data Management Policy were released in August, 2020. It seeks to ensure data privacy once NDHM is
implemented and has the following features: (i) applicable to all entities involved in the NDHM, (ii) establishes a framework for secure processing of
personal data, (iii) gives complete control and decision-making power to data principals, and (iv) allows persons to create a new health ID to hold data at no
additional cost.8

= In September 2021, Ayushman Bharat Digital Mission was launched by the central government.85 Every citizen will be provided with a digital health identity.
The health records of the citizens will be stored digitally to avoid the loss of any health records. The citizens will have an option to give their consent for
sharing their health records with medical practitioners.

= The Pradhan Mantri Atma Nirbhar Swasth Bharat Yojana was announced in the 2021-22 union budget with an outlay of Rs 64,180 crore over six years.86
The scheme is targeted to: (i) support 28,812 health and wellness centres, (ii) establish 3,382 block public health units in 11 states, (iii) establish critical care
hospital blocks in 602 districts, (iv) strengthen the National Centre for Disease Control, (v) operationalise 17 new public health units, and, (vi) set up 15
health emergency operation centres and two mobile hospitals.

= The scheme also seeks to strengthen the laboratory and public health research in the country. Under the scheme, the following is proposed to be set up: (i)
integrated public health labs in all districts, (i) a national institution for One Health, (iii) a Regional Research Platform for the World Health Organisation’s
South East Asia Region, (iv) nine Bio-Safety Level- three labs, and (v) four regional National Institutes for Virology.

Free treatment for 75 lakh poor under the = The scheme seeks to provide insurance coverage of up to five lakh rupees per family per year for secondary and tertiary care hospitalisation to poor and

Pradhan Mantri Jan Arogya Yojana (PMJAY) vulnerable families. In 2021-22, Rs 6,400 crore was allocated towards the scheme, which is a 106% increase from the 2020-21 revised estimates of Rs
3,100 crore. As of January 12, 2022, 2.6 crore persons have been admitted under the scheme.8” Note that the scheme targets the poor, deprived rural
families and identifies the occupational category of urban workers’ families as per the latest Socio-Economic Caste Census (SECC) 2011 data for both rural
and urban areas.

= Astudy report by the 15" Finance Commission estimated the demand and expenditure on the PMJAY for the next five years. It stated that the total costs
(centre and states) of PMJAY for 2019 could range from Rs 28,000 crore to Rs 74,000 crore.®8 This estimate takes into account: (i) the assumption that all
targeted beneficiaries will be covered (approximately 50 crore people), (ii) hospitalisation rates over time, and (i) average expenditure on hospitalisation.
Further, it noted that these costs could go up to between Rs 66,000 crore and Rs 1,60,089 crore in 2023 (accounting for inflation).

= The Economic Survey 2020-21 noted that PMJAY enhanced health insurance coverage. The proportion of health insured households increased by 54% in
states that implemented PMJAY and decreased by 10% for states which did not implement it. The infant mortality rate also decreased by 20% in states with
implementation whereas in states without implementation the mortality rate declined by 12%.8°

= The Standing Committee on Health and Family Welfare (2020) noted that PMJAY faces various implementation challenges. These challenges include
issues in: (i) identification of beneficiaries, (i) non-inclusion of numerous eligible people, (i) empanelment of healthcare providers, and (iv) hospital
transaction system.%0

Under the Pradhan Mantri Bhartiya = Under the Pradhan Mantri Bhartiya Janaushadhi Pariyojana, commonly used generic drugs are sold at affordable prices at Jan Aushadhi Kendras to reduce

Janaushadhi Yojana, the poor are getting out-of-pocket expenditure in healthcare.®! As of December 2021, there were 8,560 Jan Aushadhi Kendras operating across the country.®? The Standing

medicines at extremely affordable rates from Committee on Chemical and Fertilizers (2021) noted that the coverage of the scheme remains inadequate and concentrated in a few states.%3 It

Zgggt:;n Aushadhi Kendras across the recommended the Department of Pharmaceuticals to focus on block level coverage instead of district level coverage. Further, the Committee recommended
special attention to services for people in rural areas, remote areas, slums, and for people from low-income groups.
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Labour

Pradhan Mantri Shram Yogi Maan-dhan
Yojana’ was started so that poor persons
including brothers and sisters engaged as
domestic workers, drivers, cobblers, persons
ironing clothes, farm hands etc may also get
pension.

In 2019, the central government launched three schemes providing for a minimum pension of Rs 3,000 per month to small and marginal farmers, workers in
the unorganised sector, and traders. All three are voluntary and contributory schemes with entry age between 18 and 40 years. Beneficiaries must give
monthly contributions ranging from Rs 55 to Rs 200, as specified, which will be matched by the government.94.95%  As of January 11, 2022, the three
schemes have a total of 64.4 lakh registered beneficiaries.#

Table 11: Pension schemes for farmers, workers, and traders (till January, 2022)°%7

Scheme Intended Beneficiaries Eligibility Number of Registered beneficiaries
Pradhan Mantri Shram Yogi Maan . Income of less than
Dhan Yojana Workers from unorganised sector. Rs 15,000 per month 46,06,658
Prgdhan Mantri Kisan Maan Dhan Small farmers Cultivable land of up 1787326
Yojana to two hectares
National Pension Scheme for Traders | Shopkeepers, self-employed Annual turnover of 48000
and Self-Employed Persons persons, and retail traders less than Rs 1.5 crore '

29 Central labour laws have been
amalgamated into 4 Labour Codes

Three Codes regulating labour were passed by the Parliament in September, 2020: (i) the Occupational Safety, Health and Working Conditions Code, 2020
consolidated 13 existing Acts regulating health, safety, and working conditions; (ii) the Industrial Relations Code, 2020 replaced three labour laws regulating
trade unions, industrial disputes, and standing orders; and (iii) the Code on Social Security, 2020 replaced nine laws related to social security.%:99.100 The
Code on Wages, 2019 (consolidated four existing Acts) has been passed by Parliament in July 2019.101

Draft Rules under the Industrial Relations Code, 2020 were released in October 2020 for public comments.'2 Draft Rules under the Occupational Safety,
Health and Working Conditions Code, 2020 and the Code on Social Security, 2020 were released in November 2020.103104 So far, 24 states have pre-
published the draft rules on the Code on Wages, while 20, 18, and 13 states have pre-published the draft rules for Industrial Relations Code, Code on Social
Security, and Occupational Safety, Health and Working Conditions Code respectively.105

Government also launched the Garib Kalyan
Rojgar Abhiyan in 6 states in order to provide
employment to the returnee migrant labourers
in their villages, during the pandemic

The Garib Kalyan Rojgar Abhiyaan was launched in June 2020 with an outlay of Rs 50,000 crore. The campaign aims to provide livelihood opportunities to
migrant workers who have returned to their villages due to the COVID-19 pandemic. It also aims to create public infrastructure and assets in villages related
to roads, housing, anganwadis, and community complexes, among others.'% An additional outlay of Rs 10,000 crore was allocated for the scheme in
November 2020. As of July 2021, a total of about 50.78 crore person-days employment has been generated during the Abhiyaan with a total expenditure of
Rs 39,293 crore. Six states (Bihar, Jharkhand, Madhya Pradesh, Odisha, Rajasthan, and Uttar Pradesh) have implemented the scheme so far.'” As of
December 2021, 1.24 lakh migrant labourers have undergone skill training under the scheme across these six states. 108

The Government also launched SVANidhi - a
special scheme for street vendors and
hawkers.

Under the Prime Minister's Street Vendor's Aatma Nirbhar Nidhi (PM SVANidhi), launched in June 2020, the government provides an initial working capital
of up to Rs 10,000 to street vendors. Under the scheme, vendors are also eligible to receive an interest subsidy of 7% per annum, up to March 31, 2022.
PM SVANidhi is estimated to provide a total liquidity of Rs 5,000 crore.'® As of January, 2022, 44.2 lakh loan applications have been received, of which
32.3 lakh loans have been sanctioned amounting to Rs 3,326 crore and over 28.7 lakh loans amounting to Rs 2,927 crore have been disbursed.!10

The Standing Committee on Housing and Urban Affairs (2021) noted that scheme is facing certain implementation issues such as: (i) registration of street
vendors (non-issuance of certificate of vending), (ii) slow pace of sanction and disbursal of loans, (iii) rejection of loan applications, and (iv) lack of digital
access. The Committee recommended extending the scheme by at least one year and coordinating with states and urban local bodies for better
implementation. 1!
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Under the ‘Pradhan Mantri Garib Kalyan
Yojana’, 80 crore people were provided an
additional 5 kg free food grains per month for
8 months.

PM Garib Kalyan Yojana (PMGKY) is a Rs 1.7 lakh crore relief package announced on March 26, 2020 which covers benefits to workers, food distribution,
cash transfers and other measures targeted towards helping the poor cope with COVID-19 and subsequent economic stress.!2 The scheme provides for
insurance cover of up to Rs 50 lakh to 22 lakh healthcare workers (including private hospital staff) engaged in the management of the COVID-19 pandemic.
Since its launch, the scheme has been extended twice (in September 2020 and in February 2021). The validity of the scheme was further extended by 180
days (from April 24, 2021 to October 21, 2021). In October 2021, the government further extended the validity of the scheme by 180 days.!"3

To assist with COVID-19 induced financial stress, beneficiaries of PM Garib Kalyan Anna Yojana (PMGKAY) was launched to provide 5 kg of grains per
person and 1 kg of chana per family per month between April and November 2020.""* The PMGKAY scheme was relaunched in June 2021 due to the
second wave, to cover the National Food Security Act beneficiaries from May 2021 to November 2021."5 In November 2021, PMGKAY was further
extended till March 2022.116 As of December, 2021, 549 lakh metric tonnes of food grains have been disbursed under the scheme.!” During 2021, about
278 LMT food grains were allocated. '8

Agriculture and Food Supply

In order to provide expenditure support to
these farmers, almost Rs 1,13,000 crore have
been directly transferred to their bank
accounts under Pradhan Mantri Kisan
Samman Nidhi.

PM-KISAN scheme was launched in 2019 to provide an income support of Rs 6,000 per year to landholding farmer families, in three instalments of Rs 2,000
each. The government had expected the scheme to cover around 14.5 crore beneficiaries. As of January 8, 2022, the scheme had 12.44 crore
beneficiaries.’® In 2021-22, 11.7 crore beneficiaries have received the first instalment, 11.5 crore have received the second instalment, and 11 crore have
received the third instalment. In 2021-22, Rs 65,000 crore was allocated to the scheme, which was 49% of the total allocation to the Ministry. In 2020-21,
allocation to the scheme was revised down from Rs 75,000 crore at the budgeted stage to Rs 65,000 crore at the revised stage.'® On January 1, 2022, the
government released the 10t instalment of PM-KISAN. An amount of more than Rs 20,000 crore was transferred to around 10 crore farmer families.
Further, an equity grant of more than Rs 14 crore was also released to 351 farmer produce organisations. 2!

The Standing Committee on Agriculture (2020) noted that the issues being faced in the implementation of the scheme are: (i) non-availability of proper land
records in many states, (ii) slow pace of identification of beneficiaries and uploading of data by states, (iii) issues with matching of demographic data
between PM-KISAN database and Aadhaar data, (iv) incorrect bank accounts, and (v) poor internet connectivity in rural areas hampering the uploading of
data. The Committee recommended that the government enhance coordination with states where enrolment is slow and take corrective steps.'22

Pradhan Mantri Fasal Bima Yojana has also
benefitted small farmers of this country. Under
this scheme in the last 5 years, about Rs
90,000 crore has been paid as compensation
to the farmers against a premium of Rs 17,000
crore.

The Pradhan Mantri Fasal Bima Yojana was launched in 2016, with an aim to provide insurance coverage and financial support to farmers in the event of
failure of any of the notified crop as a result of natural calamities, pests and diseases. As of January 8, 2022, 82.9 lakh farmers have been enrolled under
the scheme.'? In 2021-22, Rs 16,000 crore was allocated to the scheme, which was 12% of the total allocation to the Ministry. In 2020-21, allocation to the
scheme was revised down from Rs 15,695 crore at the budgeted stage to Rs 15,307 crore at the revised stage.'

Table 12: Expenditure on PM-Fasal Bima Yojana (in Rs crore)

Parameter 2016-17 2017-18 2018-19 2019-20 2020-21 (RE) | 2021-22 (BE)

Actual Expenditure 11,052 9,419 11,937 12,639 15,307 16,000

The Standing Committee on Agriculture (2021-22) noted that the issues being faced in the implementation of the scheme are: (i) withdrawal of some states
from the scheme, (ii) due to lack of awareness, several farmers do not submit declaration forms to opt out of the scheme and face mandatory deduction of
premium from their bank accounts, (i) delays in settlement of insurance claims, (iv) delays in taking action against defaulting insurance companies, and (v)
only 15 states and union territories have notified Grievance Redressal Committees at both the state and district level. The Committee recommended
addressing these issues using technology and the coordination of all institutional mechanisms. 24
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Government decided to implement the = MSPis the assured price at which food grains are procured from farmers by the central and state governments and their agencies, for the central pool of
recommendations of the Swaminathan food grains. The central pool is used for providing food grains under the Public Distribution System and other welfare schemes, and also kept as reserve in

Committee report and increased the MSP to at

, ) the form of buffer stock. Table 13 shows the MSP fixed by the government for Paddy and Wheat in the marketing seasons between 2014-15 and 2021-22.
least 1.5 times of the cost of production.

Table 13: MSP for Paddy and Wheat crops (Rs per Quintal)'?5

Parameter 2014-15 | 201516 | 2016-17 | 2017-18 | 2018-19 | 2019-20 | 2020-21 | 2021-22
MSP of Paddy (Common) 1,360 1,410 1,470 1,550 1,750 1,815 1,868 1,940
% increase over past year 3.8% 3.7% 4.3% 5.4% 12.9% 3.7% 2.9% 3.9%
MSP of Wheat 1,450 1,525 1,625 1,735 1,840 1,925 1,975 2,015
% increase over past year 3.6% 5.2% 6.6% 6.8% 6.1% 4.6% 2.6% 2%

= While MSP is announced for 23 crops every year, public procurement is limited to a few crops such as paddy, wheat, and, to a limited extent, pulses. Table
14 shows the production and procurement of major crops in 2020-21.
Table 14: Procurement of crops at MSP in 2020-21 (Lakh Metric Tonnes)26:127

Cotton (in
Parameter Rice Wheat Paddy bales of 170 Coarse grains
kg each)
Procurement 602 390 894 92 12

= A 2016 NITI Aayog report highlighted issues with the implementation of MSP including: (i) procurement is largely from a few states- for instance, Haryana,
Madhya Pradesh and Punjab produce 45% of the country’s wheat but account for 84.8% of procurement, and Punjab produces 26.5% of rice but accounts
for 42.3% of procurement, (ii) low awareness among farmers before the sowing season (according to NITI Aayog, 62% of the farmers were informed of
MSPs after the sowing season), (iii) long distances to the procurement centres, (iv) increasing cost of transportation for farmers, and (v) inadequate storage
capacity. The NITI Aayog noted that the agricultural pricing policy needs to be reviewed to ensure that farmers are receiving remunerative prices for their
produce. Farmers are often forced to engage in distress sales, i.e., selling below MSPs.'28

= The Economic Survey 2019-20 observed that the regular increase in MSP is seen by farmers as a signal to opt for crops which have an assured
procurement system (for example, rice and wheat). The Economic Survey also noted that this indicates market prices do not offer remunerative options for
farmers, and MSP has, in effect, become the maximum price that the farmers are able to realise.?

One Nation, One Ration Card (ONORC) = ONORC, launched in August 2019, seeks to ensure pan-India availability of food grain entitlements to beneficiaries through portable ration cards and
Aadhaar based authentication. 34 states and union territories have implemented the ONORC plan as of August 24, 2021. This covers 75 crore
beneficiaries (94.3% of the population eligible for entitiements under the National Food Security Act, 2013).130

= To assist with COVID-19 induced financial stress, other schemes were implemented in addition to distribution under the National Food Security Act. The
financial outlay approved for the scheme is Rs 127.3 crore. 3!

The Agriculture Infrastructure Fund for Rs = Afund of one lakh crore rupees was approved by the Union Cabinet in July 2020 to provide credit for development of agricultural infrastructure projects at
1,00,000 crore has also been started the farm-gate level."2 The fund will be disbursed as loans by banks and financial institutions, on which the government will provide a 3% interest subsidy,
up to two crore rupees for a maximum period of seven years. The government is estimated to incur an expenditure of Rs 10,736 crore under the scheme

until 2029.13% As of December 2021, a total of 8,488 projects have been sanctioned under the scheme with a loan amount of Rs 6,098 crore, out of which,
Rs 2,071 crore has been disbursed for 4,003 projects. '3
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Government has also extended the facility of
Kisan Credit Cards to animal husbandry and
fishery sectors. The Kisan Rail, started
throughout the country, is helping chart a new
course by increasing the access of Indian
farmers to new markets.

Kisan Credit Cards (KCC): KCC was introduced in 1998 and aims to provide adequate and timely credit through a single window system. The KCC
scheme under the Aatma Nirbhar scheme will provide credit of two lakh crore rupees to 2.5 crore farmers.'35 The scheme was extended in December 2020,
to provide benefits to farmers practicing animal husbandry and fisheries related activities. As on July 30, 2021, around 2.3 crore farmers have been covered
under the scheme, including 8.9 lakh KCCs for farmers engaged in animal husbandry and fisheries. 3

Kisan Rail: In compliance to the announcement made in Union Budget 2020-21, Kisan Rail trains have been introduced by Indian Railways to enable
speedy movement of perishables including fruits, vegetables, meat, poultry, fishery, and dairy products from production or surplus regions to consumption or
deficient regions. Kisan Rail services are time tabled as well as demand based. Since the launch of first Kisan Rail service on 7th August 2020 and up to
28th November 2021, Indian Railway have operated 1,642 Kisan Rail services, transporting approximately 5.4 lakh tonnes of perishables including onion,
banana, potato, garlic, pomegranate, oranges, capsicum, cabbage, cauliflower, and other fruits and vegetables. These services have operated from the
states of Andhra Pradesh, Assam, Gujarat, Karnataka, Madhya Pradesh, Maharashtra, Punjab, Telangana, Tripura, Uttar Pradesh and West Bengal.'3”

Efforts have been undertaken to increase the
income of fishermen through the Pradhan
Mantri Matsya Sampada Yojana (PMMSY). In
this sector, an investment of about Rs 20,000
crore has been planned over the next 5 years.

The Cabinet approved the PMMSY scheme in May 2020 to provide Rs 11,000 crore for marine, inland fisheries and aquaculture and Rs 9,000 crore for
developing infrastructure (such as fishing harbours, cold chain, markets).'® Guidelines for the Scheme were released in June 2020.% The scheme is to
be implemented till 2024-25.13% Under the scheme, 4,171 hectares of pond area, 122 deep sea fishing vessels, 656 sea cages for fish cultures and 109 fish
and prawn hatcheries have been approved, as of December 7, 2020. 1,820 replacement boats and nets have been provided under the scheme, with
livelihood and nutritional support to 1.22 lakh fishers’ families.™® A cumulative total of 9.4 lakh beneficiaries were covered under the scheme during 2020-
21 and 2021-22."" Further, the The Department of Fisheries, Government of India during 2020-21 to till date of 2021-22 has accorded approval of fisheries
development project proposals to the tune of Rs. 5336.96 crore with a central share of Rs. 1823.50 crore and released an amount of Rs. 1223.96 crore to
States/UTs and other implementing agencies for implementation of the approved projects under PMMSY 142

Water and Environment

Government is working on the ambitious
scheme of ‘Jal Jeevan Mission’. Besides
delivering water to every household (Har Ghar
Jal), work on water conservation is also
progressing at a rapid pace.

The Jal Jeevan Mission (JJM) was launched in 2019 with the aim to provide functional tap water connection to every rural household by 2024. It subsumed
the National Rural Drinking Water Programme. As of January 2022 (since the onset of the mission), tap water connections have been added in 5.6 crore
households (29% of total number of rural households). As of January 13, 2022, 45.7% of rural households (8.8 crore households) have tap water
connections. 43

JJM was estimated to cost Rs 3.6 lakh crore over 2019 to 2024.144 In 2021-22, it has been allocated Rs 50,011 crore, which is a 123% annual increase
over the actual expenditure in 2019-20.145

The 15t Finance Commission noted that under JUM, 63% of rural habitations are being provided piped water supply from ground water sources. It
highlighted that this will become unsustainable, given the highly depleted water table in the country. It recommended that the dependence on ground water
be reduced by: (i) fixing price on water on graded basis, where higher consumption entails higher charges, (ii) greater reliance on surface water for schemes
such as JUM, and (iii) incentivising creation of rainwater harvesting structures (including stricter implementation of laws). 46

The Standing Committee on Drinking Water and Sanitation (2020-21) noted certain weaknesses in the implementation of the scheme including: (i) lack of
participatory approach, (i) inadequate financial resources, (iii) non-availability of technical human resources, and (iv) poor operation and maintenance of
completed schemes. It recommended a speedy increase in the provision of piped water supply and effective strategies to monitor accomplished work. 47
National Water Mission, under the National Action Plan on Climate Change, was launched in 2008. It seeks to conserve water, minimize wastage, and
ensure more equitable distribution both across and within States through integrated water resources development and management. Under the mission,
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State Specific Action Plans (SSAP) have been initiated for water sector covering irrigation, agriculture, domestic water supply, industrial water supply and
waste water utilization in states and union territories. As of December 2021, 27 states and union territories have signed MoU with respective Nodal
agencies for preparation of SSAP, of which, five states have completed the first phase of SSAP. 148

Efforts are being made to achieve the goalof | = In November 2021, the 26t United Nations Climate Change Conference (COP26) was held in Glasgow, Scotland where leaders and representatives from
reduction in the Emissions Intensity of GDP by 197 countries met to decide on the actions to be taken to address climate change. The Glasgow Conference Pact urged all countries to reduce greenhouse
33 10 35 per cent, by the year 2030 as gas emissions including COz by 45% (relative to 2010 level) by 2030 to limit global warming.!4 At the conference, the Prime Minister of India announced
compareq o th? year 2.005' '”d'? IS among the following targets for India: (i) achieving net zero emissions by 2070, (ii) increasing the share of renewable energy in India’s energy mix to 50% by 2030,
the frontline nations in implementing the Paris e , . ) . ) ) .
Agreement. (iii) increasing non-fossil energy capacity to 500 GW by 2030, (iv) meeting 50% of energy requirements through renewable energy by 2030, (v) reducing
total projected carbon emissions by one billion tonnes by 2030, and (vi) reducing the carbon intensity of the economy to less than 45% by 2030.1%0
= Ason December 31, 2021, the total installed capacity of power generation from all sources is 393 GW. Of this, total renewable energy capacity is 105 GW
(which is 60% of the target to be achieved by 2022).'5" Note that earlier, only small hydro (capacity less than 25 MW) was considered a part of renewable
energy. In March 2019, the Cabinet declared large hydro as a renewable energy source.'52 As of December 31, 2021, total large hydro power capacity is
47 GW.
= India’s nationally determined contributions (2015) included the target to achieve 175 GW renewable energy capacity by 2022.1%% The table below shows
progress so far:
Table 15: Renewable energy installed capacity so far (as of December 31, 2021
India’s nationally determined contributions Target Achievement % of target achieved

Solar 100 GW 49.3 GW 49.3%
Wind 60 GW 40 GW 67%
Biomass 10 GW 10.6 GW 106%
Small Hydro 5GW 48 GW 96%
Total 175 GW 105 GW 60%

= Other targets under the Nationally Determined Contributions include: (i) reducing GHG emissions intensity of its Gross Domestic Product (GDP) by 33 to 35
percent by 2030 from 2005 level, (i) achieving about 40 per cent cumulative electric power installed capacity from non-fossil fuel based energy resources by
2030 with the help of transfer of technology and low cost international finance including from Green Climate Fund (GCF), and (iii) creating an additional
carbon sink of 2.5 to 3 billion tonnes of CO2 equivalent through additional forest and tree cover by 2030. India’s current share of non-fossil sources based
installed capacity of electricity generation is more than 40%.'% In 2021, the forest and tree cover was 8,09,537 sq.km, which is 24.62% of the geographical
area of the country. This is a slight increase (0.28%) from the previous assessment in 2019.1%

=  The Standing Committee on Energy (2020-21) has noted that despite the significant increase in renewable energy capacity, and more addition planned in
the coming years, coal will remain the main source of power in this decade.'® It noted that there may be a 30% increase in the installed thermal power
generation capacity by 2029-30.

Defence and Home Affairs

A range of modern armaments are being = The government had earmarked Rs 1,10,538 crore in 2021-22 for the purpose of capital acquisition/ modernisation for armed forces.'s” Table below shows
procured to enhance the capabilities of India’s the trends in budgetary allocation and expenditure towards modernisation between 2015-16 and 2021-22.
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armed forces. There is also a thrust on Table 16: Budget Estimates and Actual Expenditure on modernisation of armed forces (in Rs crore)
achieving self-reliance in the defence sector. Parameter 2015-16 | 2016-17 | 2017-18 | 2018-19 2019-20 2020-21 2021-22
Budget Estimates 77,406 69,898 69,473 74,115 80,959 90,047 1,10,538
Actual Expenditure 62,235 69,280 72,732 75,892 91,128 31,747 -

Note: Actual Expenditure is based on provisional estimates.

= The Estimates Committee on Defence Production and Procurement (2018) noted that the share of capital procurement budget in the defence budget has
been continuously declining, which has an adverse impact on the modernisation process of armed forces. The Committee recommended that provisions for
adequate allocation of capital budget should be made and funds fully utilised. 158

= The Standing Committee on Defence (2019) noted that inadequate allocation for committed liabilities could lead to default on contractual
obligations. Committed liabilities are payments anticipated during a financial year in respect of contracts concluded in previous years. It recommended that
the promised allocations should be disbursed for committed liabilities. 159

= The Report of the 15t Finance Commission for 2021-26 studied the issue of whether a separate mechanism for funding of defence and internal security
should be set up.'® The Commission recommended setting up a dedicated, non-lapsable Modernisation Fund for Defence and Internal Security to bridge
the gap between projected budgetary requirements and budget allocation.®' The Commission recommended an allocation of Rs 1.5 lakh crore to the Fund
over a period of five years (2021-26) by allocating 1% of the gross revenue receipts of the central government for this purpose. The Fund may also contain
disinvestment proceeds of the defence public sector enterprises, and funds collected through monetisation of surplus defence land (to be used only for
defence expenditure). The Commission expects the fund to collect Rs 2.38 lakh crore over the 2021-26 period. A similar recommendation to create a Non-
Lapsable Capital Fund Account for defence modernisation was made by the Standing Committee on Defence (2017).162 At the time, the Ministry of Finance
had objected to the creation of such a fund on various grounds. It had held that though the fund is non-lapsable, it would not be available to the Ministry of
Defence automatically, as it would require Parliament’'s sanction. 83 The Finance Minister had maintained that the present mechanism of authorisation of the
budget on an annual basis is working well.164

= In May 2020, the Finance Minister had announced that a list of weapons and platforms banned for import will be released based on a year-wise timeline. 165
In August 2020, the Ministry put an embargo on import of another 101 items by putting them in the negative import list. 188 In May 2021, the Ministry of
Defence put 108 items such as ammunitions, weapons, and various systems in the negative import list.'6” All items put in the negative import list will be
procured from indigenous/ domestic sources. The 108 items put in the negative import list include complex systems, sensors, simulator, weapons, and

ammunitions.
The number of naxal-violence related = Table 17 shows the number of incidents of left-wing extremism in India and the resultant fatalities between 2016 and 2021.
incidents have declined and the naxal-affected Table 17: Incidents of left-wing extremism between 2016-21 (till August, 2021)168
area is shrinking. Extremism in North East is Parameter 2016 2017 2018 2019 2020 | 2021 (till August)
on the wane and there is a sharp decline in Incidents 1,048 908 833 670 665 349
the number of violent incidents Resultant deaths 278 263 240 202 183 110

= Table 18 shows the number of incidents of extremism in North-east India and the resultant fatalities between 2016 and 2021
Table 18: Incidents of extremism in North East India between 2016-21 (till November, 2021)160

Parameter 2016 2017 2018 2019 2020 2021 (till November)
Incidents 484 308 252 223 163 187
Resultant deaths 152 106 71 37 28 67
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= Left Wing Extremism (LWE) affected districts covered under the Security Related Expenditure (SRE) scheme reduced from 126 to 90 in April 2018 and
further to 70 in July 2021. Under SRE scheme, the central government reimburses expenditures made by State Governments (for 70 districts) of the
affected States to fight left wing extremism. The reimbursed expenditures include: (i) training and operational needs of security forces, (i) ex-gratia payment
to the family of civilians/security forces killed/injured in LWE violence, (iii) compensation to Left Wing Extremist cadres who surrendered in accordance with
the surrender and rehabilitation policy of the concerned State Government, and (iv) expenses on community policing, infrastructure for village defence
committees, and publicity materials.'7

Transport and infrastructure

For modernizing the country's infrastructure, = The National Infrastructure Pipeline was launched with a projected investment plan of Rs 111 lakh crore over five years (2020-25).7" NIP was launched
work is being done on the ‘National with 6,835 projects, which has expanded to over 9,000 projects covering 34 sub-sectors. The project is aimed at increasing growth, competitiveness, and
Infrastructure Pipeline’ worth over Rs 110 lakh employment. The state governments, central government, and the private sector will invest 40%, 39%, and 21% in the project, respectively. The major
crore share of the funds will be given to: (i) energy sector (24%), (i) roads (18%), (iii) urban infrastructure (17%), and (iv) railways (12%).'”2 The Ministry of

Finance had constituted a task force in September 2019 to draw up a National Infrastructure Pipeline (NIP) of projects costing more than Rs 100 crore for
the period 2019-25. The task force submitted its report on the NIP.173.174 The task force recommended setting up Committees for monitoring NIP progress,
implementation in each infrastructure ministry, and raising financial resources for the NIP. Table 19 shows the sector-wise progress under the NIP.

Table 19: Projects under the National Infrastructure Pipeline (till January 2022) (in Rs lakh crore)'’s

. Water and Social Commercial - I
Particular Transport | Energy Sanitation | Infrastructure | Infrastructure Logistics Communication Total
Number of projects 4,633 692 1,332 1,718 595 163 30| 9,63
Project Cost (Rs lakh 503 358 211 18.7 6 38 11 145.8
crore) ) ' ) ' ) )
% of total projects 50.56% 7.55% 14.54% 18.75% 6.49% 1.78% 0.33%

= Qutof the 4,633 projects in transport sectors, 3,508 are for constructing roads and bridges. Other sub sectors include railways tracks, urban public
transport, and airports. Renewable energy generation constitutes the majority of the projects under the energy sector. Out of 1,718 projects in social
infrastructure, 1,009 are for education infrastructure.

= Further, the Indian Railways is developing two dedicated freight corridors (namely Eastern and Western Dedicated Freight Corridors) to facilitate faster
movement of freight. As of November 30, 2021, 1,010 km of the 2,843 km has been commissioned. This includes 659 km of the Western Corridor (out of
1,506km) and 351 km of the Eastern Corridor (out of 1,337 km).178

= |n 2018, the Ministry of Road Transport and Highways launched the Bharatmala Pariyojana, with the aim of optimising the efficiency of movement of goods
and people across the country. The Bharatmala Pariyojana envisages development of about 26,000 km length of Economic Corridors. Major projects
completed under Bharatmala Pariyojana include the Eastern Peripheral Expressway, Delhi-Meerut Expressway, Narmada Bridge, Chenani — Nashri Tunnel,
and the Dhaula-Sadia Bridge. Since 2017, the Agra expressway has been made fully operational, along with the inauguration of Purvanchal Expressway.
Further, the Bundelkhand Expressway, Ganga Expressway, Gorakhpur Link Expressway, and Ballia Link Expressway have been initiated.'””
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Under the Pradhan Mantri Gram Sadak L]
Yojana, construction of 6.42 lakh km of road
network has been completed in rural areas of
the country

The Pradhan Mantri Gram Sadak Yojana (PMGSY) aims to connect all eligible unconnected habitations in rural areas with all-weather roads. The scheme
has been allocated Rs 15,000 crore in 2021-22, which is a 9.4% increase from the 2020-21 revised estimate of Rs 13,706 crore. Phase three of PMGSY
was launched in 2019 for the consolidation of 1.2 lakh kilometres of roadways through rural links and routes.'”®

Table 20: Progress made under PMGSY (in km)'7

Period 2015-16 2016-17 201718 2018-19 | 2019-20 | 2020-21 2021-22 (as of January 2022)
Target road length 33,649 48,812 51,000 57,700 50,097 46,164 61,703
Completed road length 35,155 47 446 48,746 16,856 27,301 36,675 22,108
% of targets achieved 104.5% 97.2% 95.6% 29.2% 54.5% 79% 36%

The Standing Committee on Rural Development (2018-19) noted that the pace of work under the scheme has been really low, especially in hilly states like
Uttarakhand. It recommended that the pace of completion of projects be increased to ensure achievement of the target of the scheme.® The Standing
Committee on Rural Development (2020-21) noted that the upkeep and maintenance of roads has been poor. It recommended the Ministry to ensure
stricter norm compliance and hold the contractors and agencies accountable for their negligence. 18!

Urban and Rural Development

Under the SVAMITVA scheme, villagers are .
now acquiring legal rights over their property

The SVAMITVA scheme was launched in April 2021 with an aim to provide the ‘Record of Rights’ to village household owners possessing houses in
inhabited areas in villages. This is achieved by issuing legal ownership cards (property cards). Under the scheme, ownership rights are demarcated by
mapping land parcels through drones. The scheme is being implemented with the collaborative efforts of the Ministry of Panchayati Raj, State Revenue
Department, State Panchayati Raj Department, and Survey of India (Sol). The States need to sign Memorandum of Understanding (MoU) with Sol for
implementation of the scheme. So far, 29 States have signed MoU with Sol. The Scheme aims to cover all the villages across the country by March 2025
with an estimated cost of Rs 566 crore.'82 As of January 2022, 24,517 property cards have been distributed.'® Issue of property cards lead to ease of
securing bank loans, reducing property related disputes, and comprehensive village level planning.

Housing for two crore poor people =

Pradhan Mantri Awas Yojana (PMAY) seeks to provide housing for all by 2022. It has two components: PMAY-Urban and PMAY-Gramin.

PMAY-U was launched in June 2015 to provide housing for all in urban areas by the year 2022.18* The scheme comprises four components: (i) in-situ
rehabilitation of existing slum dwellers (using the existing land under slums to provide houses to slum dwellers) through private participation, (ii) credit linked
subsidy scheme (CLSS) for Economically Weaker Sections, Lower Income Groups, and middle-income group (MIG), (iii) affordable housing in partnership,
and (iv) subsidy for beneficiary-led individual house construction.

PMAY-U has been allocated Rs 8,000 crore for 2021-22. This is a 62% decrease over the revised estimates for 2020-21.185 In November, 2020, an
additional Rs. 18,000 crores were allocated towards the PMAY (Urban) scheme for 2020-21 for the grounding of 12 lakhs houses and completion of 18 lakh
houses.

The Credit Linked Subsidy Scheme for middle income group (annual income between Rs 6 lakh and Rs 18 lakh) under the PMAY-U has been in force since
2017. It seeks to provide grants on home loans by eligible urban poor or middle-income group for acquisition, construction or enhancement of houses. The
government estimates that this will bring in an investment of Rs 70,000 crore in the housing sector and benefit 2.5 lakh families. '8 In 2021-22, this scheme
was allocated ten lakh rupees, a 98% decrease from the actual expenditure in 2019-20.

Additionally, the Credit Linked Subsidy Scheme for economically weaker sections and low income group has also been in force since 2017. Under the
scheme, the beneficiaries are eligible for an interest subsidy at the rate of 6.5% for a tenure of 20 years or during tenure of loan whichever is lower. The
credit linked subsidy will be available only for loan amounts up to six lakh rupees. In 2021-22, the scheme was allocated Rs 1,000 crore, an increase of
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29% from the actual expenditure in 2019-20. As of December 2021, 17.35 lakh beneficiaries have availed subsidy on housing loans through Credit Linked
Subsidy Scheme (CLSS), out of which 6.15 Lakh beneficiaries are from Middle Income Group. 18

The Standing Committee on Urban Development (2019) recommended ensuring timely release of funds to achieve the goal of ‘Housing for All' by 2022.188
The Union Cabinet had approved the creation of a National Urban Housing Fund (NUHF) worth Rs 60,000 crore in February 2018.18¢ The NUHF aims to
raise funds till 2022 to ensure a sustained flow of central release under PMAY-U to enable construction of houses. The Standing Committee on Urban
Development (2020) recommended establishing a system to incentivise better performing states under the scheme.'® The table below provides the
implementation status of the scheme as of January 18, 2022.

Table 21: Houses completed under PMAY-U (in crore) 1*1

Houses sanctioned | Houses Completed | % Completed

1.14 0.53 46.5%

Note: This information was last updated in January 18, 2022.

The Ministry of Rural Development has been implementing PMAY-G since April 2016 to provide assistance to eligible rural households with overall target to
construct 2.95 crore pucca houses with basic amenities by March 2024.1%2 PMAY-G has been allocated Rs 19,500 crore for 2021-22.193

Table 22: Houses completed under PMAY-G (in crore)'®4

Houses sanctioned | Houses Completed | % Completed

217 1.69 77.9%

Note: This information was last updated in January 18, 2022.
Observing that out of the total 4.3 crore persons earmarked for the scheme, only 2.32 crore have become eligible after verification by Gram Sabhas, the

Standing Committee on Rural Development (2021) noted the possibility of a politically motivated approach in identification of beneficiaries..'%5 To ensure
proper identification of beneficiaries, the Committee recommended: (i) downsizing the role of Gram Sabhas and Panchayats in identification of beneficiaries
and roping in private/ non-governmental bodies for verification and authentication, (ii) incorporation of a block development officer for oversight, and (iii)
transferring ownership of the housing unit to the designated nominee after the death of a beneficiary. Further, it recommended: (i) establishing close
coordination with the concerned ministries for effective implementation, (ii) educating beneficiaries about the consequences of unwillingness to opt for
MGNREGS, (iii) ensuring construction of functional toilets, and timely payment of Rs 12,000 assistance to beneficiaries under Swachh Bharat Mission, and
(iv) improving the provision of LPG connections (from 30%) under PMUY.

More than 10 crore toilets were built under
‘Swachh Bharat Mission’ so that the dignity of
sisters and daughters from poor families is
maintained and they are not inconvenienced.

The Swachh Bharat Mission was launched in 2014.% It has two components: Swachh Bharat Mission — Gramin (SBM-G) and Swachh Bharat Mission
Urban (SBM-U). While the rural component of the Mission is implemented under the Department of Drinking Water and Sanitation, the urban component
implemented by the Ministry of Housing and Urban Affairs. SBM-G was allocated Rs 9,994 crore in 2021-22, an increase by 67% over the 2020-21 revised
estimates (Rs 6,000 crore), Under the scheme, 100% of districts were declared to be free from open defecation in October 2020. As of January 2022, 10.88
crore household toilets have been built under the Mission.

SBM-U was allocated Rs 2,300 crore in 2021-22, an annual increase of 35% over actual expenditure for 2019-20. The total estimated cost of
implementation of SBM-U is Rs 62,009 crore. Of this, the share of the central government is Rs 14,623 crore, and states’ assistance will amount to Rs 4,874
crore. The remainder is to be financed via various sources such as the private sector, Swachh Bharat Kosh, market borrowing, and external assistance. ¥
Under the scheme, 62.6 lakh individual household toilets have been constructed. %8

The Standing Committee on Rural Development (2018) highlighted the following challenges: (i) a village with 100% household toilets cannot be declared
Open Defecation Free (ODF) till all the inhabitants start using them, (ii) toilets have been constructed with low quality of raw materials or without provision of
water availability, and (iii) fall back rate of ODF declared villages has been very high due to filing of wrong information and non-sustainability of toilets. %

16



Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

Policy Announcement

Current Status

The Standing Committee on Urban Development noted in early 2020 that toilets built under the scheme in areas including East Delhi are of very poor quality,
and do not have adequate maintenance.2® Additionally, it also highlighted in September 2020 that uneven release of funds for solid waste management
across states/UTs needs to be corrected to ensure fair implementation of the programme.20 The Standing Committee on Urban Development (2021)

also expressed concern about the slow pace in achieving targets for source segregation and waste processing.202

In February 2021, the Finance Minister announced in her budget speech that the Urban Swachh Bharat Mission 2.0 will be launched.?3 Urban Swachh
Bharat Mission 2.0 will focus on: (i) sludge management, (i) waste-water treatment, (iii) source segregation of garbage, (iv) reduction in single-use plastics
and (v) control of air pollution caused by construction, demolition, and bio-remediation of dumpsites. On October 1, 2021, the Prime Minister launched SBM-
Urban 2.0 with the mission to make all our cities ‘Garbage Free’.204

As per the latest NFHS survey (2019-21), 70% of the population live in households that use an improved sanitation facility (65% in rural households).2% In
2015-16, around 49% of the population were living in households with improved sanitation facilities.

Energy

More than 14 crore gas cylinders were given
free of cost throughout the country.

The Pradhan Mantri Ujjwala Yojana was launched in May 2016 with the objective of providing five crore Liquefied Petroleum Gas (LPG) connections to
women from below poverty line (BPL) households. In April 2018, the scheme was expanded to include women beneficiaries from seven categories (SC/ST,
PMAY, AAY, most backward classes, tea garden, forest dwellers, Islands). The target was revised to eight crore LPG connections, which was achieved in
August 2019.206 |n August 2021, the central government launched the Ujjwala 2.0 scheme. Under the revised scheme, along with a deposit free LPG
connection, the beneficiaries will be provided first refill and hotplate free of cost. Further, migrants will not be required to submit ration cards or address
proof. As of January 2022, a total of 8.97 crore LPG connections have been released under the PMUY.207 As of November 2021, there were 30.21 crore
LPG consumers in India.2%® As per NFHS-5, 59% of households use clean fuel for cooking.2%% In rural areas, the percentage of households which use clean
fuel is 43%, while for urban it is around 90%.

A 2019 report by the Comptroller and Auditor General on the scheme included the following findings: (i) while LPG coverage in India has increased from
62% to 94% in 2016-19, average annual refill consumption continues to be low, pointing to lack of sustained usage by beneficiaries, (ii) only 19% of total
connections were installed within seven days of giving details, pointing to delays in installations, (iii) there is a risk of domestic cylinders being diverted for
commercial purposes in high consumption cases, and (iv) there is a lack of performance indicators in the scheme. 209

Rs 9,000 crore has been sanctioned for the
North-East Gas Grid Project.

The project, which was launched in 2019, is being undertaken by the Indradhanush Gas Grid Limited, which is a joint venture of five central public-sector
enterprises. Viability Gap Funding (VGF) of 60% of the projected cost of Rs 9,265 crore was approved by the Cabinet in January 2019.2'0 VGF gives a
one-time capital subsidy for projects considered unattractive for complete private investment. As of December 31, 2020, 1,544 km of the total proposed
1,656 km of the project has been laid.2!

More than 2.5 crore free electricity
connections were given so that every poor
person’s house is electrified.

The Pradhan Mantri Sahaj Bijli Har Ghar Yojana (SAUBHAGYA) was launched in 2017 to achieve universal household electrification to all un-electrified
households in rural areas and poor households in urban areas. Between October 2019 and November 2020, 2.8 crore households were electrified under
the scheme. Rs 6,220 crore was released by the central government for the implementation of this scheme in 2020-21.2'2 As of December 2021, 21.45
crore rural households have been electrified out of a total of 21.5 households (99.9%).213

The Ministry of Power noted that the COVID-19 pandemic and the resultant lockdown have adversely impacted finances of the power sector. Under the
Aatma Nirbhar Scheme, power distribution countries, central government owned power generating companies, and rural electrification and power finance
corporations were provided aid to ensure liquidity in the energy sector. These include: (i) Rs. 3.03 lakh for power distribution companies for carrying out
certain reforms for infrastructure creation and up-gradation of systems. Qualifying discoms will be provided with assistance in installing smart meters,
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feeders, and overhead lines, (ii) In August 2020, the Cabinet approved a one-time relaxation to rural electrification corporations and power finance
corporation for extending working capital loans to discoms above the limit imposed by the Ujjwal DISCOM Assurance Yojana, i.e. 25% of last year
revenue.2', (iii) A proposal to defer fixed charges levied by central government owned power generating companies was passed by the Cabinet in August
2020.25 The charges can be repaid in three interest free equal instalments. Further, the Cabinet advised generation companies and transmission
companies to keep the rate of penal charges for late payments (late payment surcharge) less than simple interest rate of 12% per annum.2'6 To avail these
benefits, discoms will have to send a proposal to their respective state governments.2'7.

20 lakh solar pumps are being provided to
farmers under the Pradhan Mantri Kusum
Yojana

PM-KUSUM was launched in March 2019 for solarisation of agriculture pumps.2'® The scheme aims to add solar and other renewable capacity with total
financial support of Rs 34,035 crore from the central government between 2017 and 2022. In 2020, the targets under the scheme were increased from the
installation of 17.5 lakh pumps generating 25.8GW to 20 lakh pumps generating 30.8GW of energy.21?

5,000 small solar power plants, seven lakh standalone solar pumps and solarisation of four lakh grid connected pumps were targeted for sanction in 2020-
21.219 20 MW of small solar power plants, 75,098 standalone off-grid solar water pumps, and solarisation of 1,026 existing grid-connected agriculture
pumps have been installed/operationalised as of November 2021.220

Social Welfare

Under Deendayal Antyodaya Yojana -
Rashtriya Grameen Ajeevika Mission, more
than 7 crore women entrepreneurs have
become a part of the network of nearly 66 lakh
Self Help Groups in the country.

The National Rural Livelihoods Mission (NRLM), launched in 2011, aims to reduce poverty by providing rural poor with institutional platforms to increase
household income through enhancements in livelihood and improved access to financial services. The Aajeevika scheme within the mission, seeks to
establish self-help groups led by women in rural households.' In 2021-22, the Mission was allocated Rs 13,678 crore, which is a 49% increase from the
2020-21 allocation of Rs 9,210 crore.222 As of January 2022, there are 70.9 lakh self-help groups operating under the Ajeevika scheme with 8.1 crore
members.223

More than 3.5 crore children were vaccinated
under ‘Mission Indradhanush’.

Mission Indradhanush, which was launched in 2014, aims to cover unvaccinated and partially vaccinated children in areas with low immunization coverage.
It seeks to immunise children against 12 diseases. As of December 2021, under the scheme, 3.86 crore children and 96.8 lakh pregnant women have been
vaccinated.22* The full immunization coverage in children aged between 12 to 23 months as per the National Family Health Survey (NFHS-5) (2019-21)
was 76.4%, an increase from 62% as per NFHS-4 (2015-16).205

Keeping in mind the safety of the women,
work on several initiatives such as setting up
One Stop Centres, National Database of
criminals, Emergency Response Support
System and Fast Track Courts across the
country is progressing at a rapid pace.

One stop centres: These were set up under the National Mission for Empowerment of Women, launched in 2015, to support women affected by violence.
These provide various services such as police, medical, legal, and psycho-social aid alongside shelter. As of September, 2021, 733 centres have been
approved across 35 states and union territories, of which 704 are operational.225

Fast track courts: The Department of Justice sought to set up 1,023 courts, including 634 fast-track special courts for fast trial and disposal of pending
cases related to rape and 389 courts dealing exclusively with children’s sexual abuse in 2019.226 This has been approved for another two years (2021-23)
at a total outlay of Rs 1,573 crore. As of October 2021, 681 fast track special courts including 381 courts dealing exclusively with children’s sexual abuse
have been made functional in 27 states and union territories.22” Further, fast track courts have been set up to deal with cases of heinous crimes, civil cases
related to women, children, senior citizens, HIV/AIDS etc and property related cases pending for more than 5 years as recommended by 14th Finance
Commission. As of October 2021, 914 fast track courts are functional across 23 states and union territories. Further, 31.92 lakh cases have been disposed
by fast-track courts (since 2015), while the fast-track special courts have disposed 64,217 cases as of October 2021.227

Work is being done towards protecting the
health of infants and pregnant women through

The Rashtriya Poshan Abhiyaan was approved in 2017 with a budget of Rs 9,046 crore for three years.?8 It seeks to reduce the level of stunting, under-
nutrition, anaemia, and low birth weight babies. It targets to reduce stunting, undernutrition and low birth weight by 2%, and anaemia (among young
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various initiatives like Rashtriya Poshan
Abhiyaan, free check-ups and financial
assistance to pregnant women.

children, women and adolescent girls) by 3% per annum respectively. Further, it aims to achieve reduction in stunting from 38.4% (NFHS-4) to 25% by
2022. Note that as per NFHS-5 (2019-21), stunting in children aged five or below has reduced to 35.5%. As of January 2022, 12.5 crore anganwadi
centres have been registered under the scheme, and 10.5 crore beneficiaries have availed the scheme. 22

Women's participation in Armed Forces is
increasing

= Asof March 2021, there were 6,796 women employees in the Indian Army. There are 1,602 and 696 women employees in the Air Force and Navy
respectively.230 The central government has sanctioned enrolment of 1,700 women in Corps of Military Police in a phased manner.23! Further, the Defence
Forces have opened entry for women candidates in the National Defence Academy (NDA), allowing girls to appear in NDA entrance exams from July 2022
courses onwards. For the first batch, written exam has been conducted on 14" November, 2021.23

Transgender Persons (Protection of Rights)
Act has been implemented

= The Transgender Persons (Protection of Rights) Act, 2019 was passed by Parliament.232 |t defines a transgender person as one whose gender does not
match the gender assigned at birth. The Act prohibits the discrimination against a transgender person, including denial of service or unfair treatment in
relation to: (i) education; (ii) employment; (iii) healthcare; (iv) access to, or enjoyment of goods, facilities, opportunities available to the public; (v) right to
movement; (vi) right to reside, rent, or otherwise occupy property; (vii) opportunity to hold public or private office; and (viii) access to a government or private
establishment in whose care or custody a transgender person is. The Transgender Persons (Protection of Rights) Rules, 2020 were notified in September,
2020.23 The status of implementation of the 2019 Act and 2020 Rules is as follows:-

Table 23: Implementation of the Transgender Persons (Protection of Rights) Act, 2019

Measure

Status

The 2020 Rules specify that to obtain a certificate of identity, a
transgender person shall make an application to the District
Magistrate in the prescribed form. This can be submitted in
person or by post, till online facilities are developed by the state
government concerned.

The Ministry of Social Justice and Empowerment launched the National Portal for
Transgender Persons on November 25, 2020.23 Through this portal, any transgender
applicant can obtain certificate of identity and identity card, without any physical interface.
As of January 2022, 4,527 certificates and 4,524 identity cards have been issued on the
portal 235

The 2020 Rules specify that the appropriate government must
constitute a welfare board to protect the rights and interests of
transgenders and facilitate access to schemes and welfare
measures.

12 states and UTs have constituted Transgender Welfare Boards.23 These are Tamil
Nadu, Kerala, Karnataka, Maharashtra, Gujarat, Rajasthan, Chandigarh, Uttar Pradesh,
Bihar, West Bengal, Tripura, and Mizoram.

The 2019 Act specifies that the appropriate government must
formulate welfare schemes and programmes to facilitate and
support livelihood for transgender persons, including their
vocational training and self-employment.

The Ministry of Social Justice and Empowerment has formulated a scheme named
Support for Marginalised Individuals for Livelihood and Enterprise (SMILE) for five years
with a fund allocation of Rs 100 crore.2% This scheme has a sub scheme named
‘Comprehensive Rehabilitation for Welfare of Transgender Persons’, which focusses on
rehabilitation, provision of medical facilities, counselling, education, skill development, and
economic linkages to the transgender persons. Further, skill development training to
transgender beneficiaries is being provided through Pradhan Mantri - Dakshta Aur
Kushalta Sampann Hitgrahi Yojana (PM-DAKSH).234237

The 2019 Act specifies that the appropriate government must take
steps for the rescue, protection and rehabilitation of transgender
persons. The 2020 Rules specify that the appropriate government
shall create institutional and infrastructure facilities, including
temporary shelters, short-stay homes and accommodation, choice
of male, female or separate wards in hospitals and washrooms in
establishments, within two years of the rules coming into force.

In November 2020, the central government launched a scheme named ‘Shelter Home for
Transgender Persons'. 238 |t identified ten cities to establish 13 shelter homes (Garima
Greh) on a pilot project basis. Each home will rehabilitate at least 25 transgender
persons. The shelter homes will provide basic amenities like food, medical care and
recreational facilities.23® Further, it will provide support for the capacity-building/skill
development of transgender persons.2® As of December 2021, the Ministry has initiated
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12 pilot shelter homes in Maharashtra, Gujarat, Delhi, West Bengal, Rajasthan, Bihar,
Chhatisgarh, Tamil Nadu and Odisha.?

Education

Keeping in mind the global requirements and
challenges of the 21st century, the
Government has announced the National
Education Policy.

National Education Policy: The National Education Policy (NEP), 2020, released on July 30, 2020, included the following recommendations towards
inclusive digital education: (i) development of interface for online classes, (i) creation of digital repository for coursework, (iii) use of channels like radio and
TV in multiple languages where digital infrastructure is lacking, (iv) creation of virtual labs, and (v) training of teachers to become high quality online content
creators. NEP mandates that development of National Curriculum Frameworks for school education, early childhood care and education, teacher
education, and adult education respectively. In September 2021, the Ministry of Education constituted a National Steering Committee for development of
the National Curriculum Frameworks.240

The University Grants Commission (UGC) notified the University Grants Commission (Establishment and Operation of Academic Bank of Credits in Higher
Education) Regulations, 2021 on July 28, 2021.24! The regulations establish an Academic Bank of Credits, which will be an online entity to store student's
academic credits from all registered Higher Educational Institutions (HEIs). It will enable a credit transfer mechanism, which will allow students to structure
their higher educational degree as per their choice of time, place and level of learning.

Digital education: Guidelines for digital education in schools were released by the Ministry of Human Resources Development on July 14, 2020,
prescribing steps that could be taken by schools towards digital learning. Its key features include: (i) provision for categorisation of households based on
availability of digital infrastructure through a survey, (ii) teachers to device comprehensive plans based on factors including availability of digital devices and
special needs, (iii) cap on the screen time and total online activities of teachers per day,2*2 and (iv) Internet access under BHARAT NET scheme has been
made available to government institutions and improve connectivity in rural areas. The Ministry of Electronics and Information Technology has been
assigned to provide fibre to government institutions, including schools. This project is for providing internet connection to government schools in respective
Gram Panchayats.243

PM eVidya: PM eVidya scheme was initiated in May 2020 to unify all efforts towards access to online education.2* The scheme includes:

Table 24: Components of PM eVidya scheme 5. 246

Component and Purpose Implementation Progress

National Digital Infrastructure for Teachers
which establishes a common platform across The portal was launched in 2017. As of 2019, it hosted 67,000 content-pieces on it.
India

QR code energised textbooks 10.5 crore scans have happened through QR code energised textbooks.

‘One-class, one-channel’ scheme for a

dedicated TV Channel for each grade The scheme has 5 dedicated channels, as of 2019 with a daily air-time of four hours.

A DTH channel is specifically operated with content in sign language for hearing impaired students.
Content for visually and hearing impaired, available on YouTube and National Institute of Open
Schooling website.

E-content for visually and hearing impaired

289 Community Radio Stations currently operate across the country. Ministry-run podcasts have

Community Radio and podcasts contents for grades 9 to 12 of the CBSE board.

There are over 2,000 recorded online courses on the Study Webs of Active Learning for Young
Aspiring Minds (SWAYAM) portal, which is an integrated platform for online courses.

Permission to top 100 universities to launch
online courses
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4.4% of rural households have access to a computer (excludes smartphones), and nearly 15% have access to internet facilities. Amongst urban
households, 42% have access to internet (2017-18 data).2#” Table 25 details access to computer and internet in households and ability to use them among
children aged 5-14.

Table 25: Access and ability to use Computer and Internet (2017-18)%7

Particular Households having Households h.a_ving internet Ability to use computer in age Ability to use internet in age
computers facility group 5-14 group 5-14
Rural 4.4% 14.9% 5.1% 5.1%
Urban 23.4% 42.0% 21.3% 19.7%
Overall 10.7% 23.8% 9.1% 8.8%

Note: Computer does not include smartphone. Ability to use a computer means to be able to carry out any of the tasks such as: (i) copying or moving a
file/folder, (i) sending emails, (iii) transferring files between a computer and other devices, among others. Ability to use internet means to be able to use the
internet browser for website navigation, using e-mail or social networking applications.

In 2014, there were only 387 medical colleges,
but today there are 562 medical colleges in
the country.

132 government medical colleges and 77 private medical colleges have been approved in the country since 2014. Since 2014, the number of
undergraduate seats and postgraduate seats in medical colleges have increased by 72% and 78% respectively.248

Under the Pradhan Mantri Swasthya Suraksha Yojana (PMSSY), setting up of 22 new AlIMS have been approved. Out of these, six (Bhopal,
Bhubaneswar, Jodhpur, Patna, Raipur, and Rishikesh) are functional.249

Communications

After ensuring electrification of every village,
the Government is implementing a mission to
connect over 6 lakh villages of the country
through optical fibre.

Bharat Net was launched in 2011 to provide connectivity to 2.5 lakh Gram Panchayats (GPs) through optical fibre. It was earlier called the National Optical
Fibre Network Initiative. In the fifth tranche of the Atmanirbhar Bharat package, an outlay of Rs 19,401 crore was announced for BharatNet scheme to
increase broadband connectivity in villages.”® As of September 2021, Rs 26,044 crore have been disbursed under the project.2® As of January, 2022, 1.81
lakh GPs have been connected by laying out 5.58 lakh km of optical fibre cable. Of these, 1.71 lakh GPs are service ready on satellite media.25!

Science and Technology

The formation of ‘Indian National Space
Promotion and Authorisation Centre - IN-
SPACe’ will accelerate major reforms in the
space sector. Today ISRO space scientists
are working on important missions such as
‘Chandrayan-3', ‘Gaganyan’, and ‘Small
Satellite Launch Vehicle’

Indian National Space Promotion and Authorisation Centre (IN-SPACe) is an independent nodal agency under the Department of Space to encourage and
promote the private sector for their participation in the Space Sector. Private players will also be able to use ISRO infrastructure through INSPACe. 252

Chandrayaan-3 will be the third lunar exploration developed by the Indian Space Research Organisation (ISRO). The launch is tentatively scheduled for the
second quarter of 2022-23. Its configuration has been refined based on learnings from Chandrayaan-2, in terms of capacity and design.253.254

India’s maiden human space mission “Gaganyaan” will be launched in 2023. An expenditure of Rs 9,023 crore has been approved for the programme. The
total cost of the programme is estimated to be within Rs 10,000 crore, and includes the cost of technology development, flight hardware realisation, and
developing essential infrastructure elements. Space flight training for four astronaut candidates and national collaboration on design, development, and
delivery has commenced. Four biological and two physical science related experiments from academic institutions have been shortlisted for the unmanned
missions.2%% India will become the fourth nation in the world to launch a Human Spaceflight Mission after the USA, Russia and China.25

ISRO is developing a Small Satellite Launch Vehicle (SSLV) with private participation to be launched in first quarter of 2022. The government has
sanctioned a total cost of Rs 169 crore for the development project including the development and qualification of the vehicle systems and the flight
demonstration through three development flights. 257

21



Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

DISCLAIMER: This document is being furnished to you for your information. You may choose to reproduce or redistribute this report for non-commercial purposes in part or in full to any other person with due
acknowledgement of PRS Legislative Research (“PRS”). The opinions expressed herein are entirely those of the author(s). PRS makes every effort to use reliable and comprehensive information, but PRS does not
represent that the contents of the report are accurate or complete. PRS is an independent, not-for-profit group. This document has been prepared without regard to the objectives or opinions of those who may receive
it.

1 Address by the President of India to the Joint Sitting of two houses of Parliament, Office of the President of India, January, 2021,
https://presidentofindia.nic.in/writereaddata/Portal/Speech/Document/835/1_sp290121.pdf.

2 Factsheet on Foreign Direct Investment, April, 2000 to September 2021, https://dpiit.gov.in/sites/default/files/FDI_Factsheet Spetember-21.pdf.

3 Factsheet on Foreign Direct Investment, April, 2000 to September 2020, https://dipp.gov.in/sites/default/files/FDI_Fact_sheet September_20.pdf.

4 Factsheet on Foreign Direct Investment, April, 2000 to September 2019, https://dipp.gov.in/sites/default/files/FDI_Factsheet September2019 01January2019.pdf.

5 Weekly Statistical Supplement, Reserve Bank of India, Last accessed on January 18, 2022, https://m.rbi.org.in/SCRIPTS/WSSViewDetail.aspx?TYPE=Section& PARAM1=2.

6 “India’s Foreign Trade Data: December, 2021”, Ministry of Commerce and Industry, Press Information Bureau, January 14, 2022.

7 Unique Identification Authority of India, State/UT wise Aadhaar saturation, last accessed on January 5, 2021, https://uidai.gov.in/aadhaar_dashboard/india.php.

8 Population projection for India and States 2011-2036, Census of India, November 2019, https://nhm.gov.in/New_Updates 2018/Report_Population_Projection_2019.pdf.

9 Rajya Sabha Unstarred Question No 717, Ministry of Consumer Affairs, Food and Public Distribution, December 3, 2021, https://pgars.nic.infannex/255/AU717.pdf.

10 Rajya Sabha Unstarred Question No. 2315, Department of Food and Public Distribution, December 7, 2021, https://pgars.nic.in/annex/255/AU2315.pdf.

11 Pradhan Mantri Jan Dhan Yojana, Archive, last accessed on January 5, 2022, https://www.pmjdy.gov.in/Archive.

12 Direct Benefit Transfer, Government of India, last accessed January 24, 2022, https://dbtbharat.gov.in/.

13 Doing Business — Data Irregularities Statement, The World Bank, August 27, 2020, https://www.worldbank.org/en/news/statement/2020/08/27/doing-business---data-irregularities-statement.
14 World Bank Group to Discontinue Doing Business Report, World Bank, September 16, 2021, https://www.worldbank.org/en/news/statement/2021/09/16/world-bank-group-to-discontinue-doing-business-report.

15 State Business Reform Action Plan -2019 Implementation Guide for States/UTs, Department for Promotion of Industry and Internal Trade, Ministry of Commerce and Industry, February 2019,
https://dipp.gov.in/sites/default/files/Implementation_Guide 2019 dated 04022019.pdf

16 State wise ease of doing business rank, Reserve Bank of India, October 13, 2020, https://www.rbi.org.in/Scripts/PublicationsView.aspx?id=20117.

17 Launch of Regulatory Compliance Portal to minimize Regulatory Compliance Burden for Businesses and Citizens, Ministry of Commerce and Industry, Press Information Bureau, January 20, 2021.

18 The Travel & Tourism Competitiveness Report 2019, World Economic Forum, https://www3.weforum.org/docs/WEF_TTCR_2019.pdf.

19 Rajya Sabha Unstarred Question No. 2603, Ministry of Finance, December 21, 2021, https://pgars.nic.in/annex/255/AU2603.pdf.

20 Pradhan Mantri MUDRA Yojana, last accessed on January 18, 2022, https://www.mudra.org.in/

21 Notification on Classifying the enterprises as micro, small and medium enterprises, Ministry of Micro, Small & Medium Enterprises, 26 June, 2020, https://msme.gov.in/sites/default/files/IndianGazzate 0.pdf.

22 Atmanirbhar Presentation Part-1 Business including MSMEs, Ministry of Micro, Small & Medium Enterprises, May 20, 2020, https://msme.gov.in/sites/default/files/AtmanirbharPresentationPart-
1BusinessincludingMSMEs13-5-2020_0.pdf.

23 S.0. 2119(E), Notification, Ministry of Micro, Medium and Small Enterprises, The Gazette of India, June 26, 2020, http://egazette.nic.in/WriteReadData/2020/220191.pdf.

24 Atmanirbhar Presentation Part-1 Business including MSMEs, Ministry of Micro, Small & Medium Enterprises, May 20, 2020, https://msme.gov.in/sites/default/files/AtmanirbharPresentationPart-
1BusinessincludingMSMEs13-5-2020_0.pdf.

25 “Cabinet approves additional funding of up to Rupees three lakh crore through introduction of Emergency Credit Line Guarantee Scheme (ECLGS)”, Press Information Bureau, Cabinet, May 20, 2020.

26 “Ministry of Micro, Small and Medium Enterprises (MSMEs) launches another funding scheme to help the distressed MSME sector”, Ministry of Micro, Small & Medium Enterprises, Press Information Bureau,
June 24, 2020.

27 Guidelines for Credit Guarantee Scheme for Subordinate Debt to Stressed/NPA MSMEs, Ministry of Micro, Small and Medium Enterprises, August 19, 2020,
https://msme.gov.in/sites/default/files/SubdebtBookletversion 2.pdf.

28 Amendment in General Financial Rules -GFRs- 2017 - Global Tender Enquiry, Department of Expenditure, May 15, 2020,
https://doe.gov.in/sites/default/files/ Amendment%20in%20General%20Financial %620Rules%202017%20-%20Global%20Tender%20Enquiry.pdf.

29 Order No. P-45021/2/2017-PP (BE-II), Ministry of Commerce and Industry, June 4, 2020, https://dipp.gov.in/sites/default/files/PPP%20M11%200rder%20dated%204th%20June%202020.pdf.
30 The Insolvency and Bankruptcy Code (Amendment) Ordinance, 2020, Ministry of Corporate Affairs, 2020, http://www.mca.gov.in/Ministry/pdf/IBCAmedBill_05062020.pdf.
31 S.0. 4638(E), Ministry of Corporate Affairs, December 22, 2020, http://egazette.nic.in/WriteReadData/2020/223855.pdf.

22



https://presidentofindia.nic.in/writereaddata/Portal/Speech/Document/835/1_sp290121.pdf
https://dpiit.gov.in/sites/default/files/FDI_Factsheet_Spetember-21.pdf
https://dipp.gov.in/sites/default/files/FDI_Fact_sheet_September_20.pdf
https://dipp.gov.in/sites/default/files/FDI_Factsheet_September2019_01January2019.pdf
https://m.rbi.org.in/SCRIPTS/WSSViewDetail.aspx?TYPE=Section&PARAM1=2
https://uidai.gov.in/aadhaar_dashboard/india.php
https://nhm.gov.in/New_Updates_2018/Report_Population_Projection_2019.pdf
https://pqars.nic.in/annex/255/AU717.pdf
https://pqars.nic.in/annex/255/AU2315.pdf
https://www.pmjdy.gov.in/Archive
https://dbtbharat.gov.in/
https://www.worldbank.org/en/news/statement/2020/08/27/doing-business---data-irregularities-statement
https://www.worldbank.org/en/news/statement/2021/09/16/world-bank-group-to-discontinue-doing-business-report
https://dipp.gov.in/sites/default/files/Implementation_Guide_2019_dated_04022019.pdf
https://www.rbi.org.in/Scripts/PublicationsView.aspx?id=20117
https://www3.weforum.org/docs/WEF_TTCR_2019.pdf
https://pqars.nic.in/annex/255/AU2603.pdf
https://www.mudra.org.in/
https://msme.gov.in/sites/default/files/IndianGazzate_0.pdf
https://msme.gov.in/sites/default/files/AtmanirbharPresentationPart-1BusinessincludingMSMEs13-5-2020_0.pdf
https://msme.gov.in/sites/default/files/AtmanirbharPresentationPart-1BusinessincludingMSMEs13-5-2020_0.pdf
http://egazette.nic.in/WriteReadData/2020/220191.pdf
https://msme.gov.in/sites/default/files/AtmanirbharPresentationPart-1BusinessincludingMSMEs13-5-2020_0.pdf
https://msme.gov.in/sites/default/files/AtmanirbharPresentationPart-1BusinessincludingMSMEs13-5-2020_0.pdf
https://msme.gov.in/sites/default/files/SubdebtBookletversion%202.pdf
https://doe.gov.in/sites/default/files/Amendment%20in%20General%20Financial%20Rules%202017%20-%20Global%20Tender%20Enquiry.pdf
https://dipp.gov.in/sites/default/files/PPP%20MII%20Order%20dated%204th%20June%202020.pdf
http://www.mca.gov.in/Ministry/pdf/IBCAmedBill_05062020.pdf
http://egazette.nic.in/WriteReadData/2020/223855.pdf

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

32 S.0. 3265 (E), Ministry of Corporate Affairs, September 24, 2020, http://egazette.nic.in/WriteReadData/2020/221936.pdf.

33 S.0. 1205(E), Gazette of India, Ministry of Corporate Affairs, March 24, 2020, http://www.egazette.nic.in/WriteReadData/2020/218898.pdf.

34 The Insolvency and Bankruptcy Code (Second Amendment) Act, 2020, Ministry of Corporate Affairs, September 23, 2020, http://www.mca.gov.in/Ministry/pdf/IBCAmedBill_24092020.pdf.
35 “Insolvency and Bankruptcy Code (Amendment) Ordinance, 20217, The Gazette of India, Ministry of Law and Justice, April 4, 2021.

36 “Quarterly newsletter for July-September, 20217, Insolvency and Bankruptcy Board of India, https://ibbi.gov.in/uploads/publication/7e5404fe0e56d996338a37795fde02d8.pdf.

37 Lok Sabha Unstarred Question No. 2817, Ministry of Electronics and Information Technology, December 15, 2021, http://164.100.24.220/loksabhaguestions/annex/177/AU2817.pdf.
38 Lok Sabha Unstarred Question No. 2264, Ministry of Electronics and Information Technology, March 4, 2020, http://164.100.24.220/loksabhaquestions/annex/173/AU2264.pdf.

39 Rajya Sabha Unstarred Question No 3421, Ministry of Electronics and Information Technology, March 25, 2021, https://pgars.nic.in/annex/253/AU3421.pdf.

40 Annual Report, Ministry of Electronics and Information Technology, 2020, https://www.meity.gov.in/writereaddata/files/Annual_Report 2019%E2%80%9320.pdf.

41 Annual Report, Ministry of Electronics and Information Technology, 2018, https://www.meity.gov.in/writereaddata/files/Annual_Report_2017%E2%80%9318.pdf.

42 Annual Report, Ministry of Electronics and Information Technology, 2021, https://www.meity.gov.in/writereaddata/files/MeitY_AR_English 2020-21.pdf.

43 Electronics Manufacturing Schemes, Press Information Bureau, Ministry of Electronics and Information Technology, 2020.

44 EXPORT AND IMPORT OF MOBILE PHONES, Ministry of Commerce and Industry, Press Information Bureau, December 17, 2021.

45 “Guidelines for the operation of Production Linked Incentive Scheme for Large Scale Electronics Manufacturing”, Ministry of Electronics and Information Technology, June 1, 2020,
https://meity.gov.in/writereaddata/files/PL1-Guidelines-01062020.pdf.

46 “Appraisal and Disbursement Guidelines for effective functioning of the scheme for promotion of manufacturing of electronic components and semiconductors (SPECS), Ministry of Electronics and Information
Technology, June 1, 2020, https://meity.gov.in/writereaddata/files/SPECS-Guidelines-01062020.pdf.

47 “Guidelines for implementation of Modified Electronics Manufacturing Clusters (EMC 2.0) Scheme”, Ministry of Electronics and Information Technology, June 1, 2020,
https://meity.gov.in/writereaddata/filessEMC-2.0-Guidelines-01062020.pdf.

48 YEAR END REVIEW 2021: Ministry of Electronics and Information Technology (MeitY), Ministry of Electronics and IT, Press Information Bureau, December 31, 2021.
49 Rajya Sabha Unstarred Question No. 699, Department of Telecommunications, December 3, 2021, https:/pgars.nic.in/annex/255/AU699.pdf.

50 42 companies selected under PLI Scheme for White Goods, Ministry of Commerce and Industry, Press Information Bureau, November 3, 2021.

51 Rajya Sabha Unstarred Question No. 1760, Ministry of Steel, December 13, 2021, https://pgars.nic.in/annex/255/AU1760.pdf.

52 “Rs.76000 crore (>10 billion USD) approved for development of semiconductors and display manufacturing ecosystem in India; Setting up of India Semiconductor Mission (ISM) to drive this sector”, Ministry of
Electronics and Information Technology, Press Information Bureau, December 15, 2021.

53 No. W-38/30/2021-IPHW, Ministry of Electronics and Information Technology, The Gazette of India, December 21, 2021, https://egazette.nic.in/WriteReadData/2021/232055.pdf.
54 F. No. W-38/6/2021-1PHW, Ministry of Electronics and Information Technology, The Gazette of India, December 21, 2021, https://egazette.nic.in/WriteReadData/2021/232048.pdf.
55 Website of Semi-Conductor Laboratory as accessed on December 28, 2021, https://www.scl.gov.in/scl.html.

56 F. No. 12015/03/2020-1T, Gazette of India, September 24, 2021, https://egazette.nic.in/WriteReadData/2021/229974.pdf.

57 Rajya Sabha Unstarred Question No. 797, Ministry of Textiles, December 3, 2021, https://pgars.nic.in/annex/255/AU797.pdf.

58 S.0. 4044 (E) — Production Linked Incentive (PLI) scheme for drones and drone components in India, Ministry of Civil Aviation, September 30, 2021, https://egazette.nic.in/WriteReadData/2021/230076.pdf.
59 “Government Notifies PLI Scheme for Automobile & Auto components”, Press Information Bureau, Ministry of Heavy Industries, September 24, 2021.

60 S.0. 3946 (E), The Gazette of India, Ministry of Heavy Industries, September 23, 2021, https://dhi.nic.in/writereaddata/UploadFile/PL1%20Auto%20Scheme.pdf.

61 S.0. 3947 (E), The Gazette of India, Ministry of Heavy Industries, September 23, 2021, https://dhi.nic.in/writereaddata/UploadFile/PL1%20AUt0%20Guidelines.pdf.

62 Cabinet approves Production Linked Incentive scheme “National Programme on Advanced Chemistry Cell Battery Storage”, Cabinet, Press Information Bureau, May 12, 2021.

63 “DCGI approves Phase II/11I clinical trial of COVAXIN in the age group of 2 to 18 Years”, Press Information of Bureau, Ministry of Health and Family Welfare, May 13, 2021.

64 Twitter handle of Press Information Bureau, June 29, 2021, https://twitter.com/PIB_India/status/1409843877482098688.

65 FDA Takes Additional Action in Fight Against COVID-19 By Issuing Emergency Use Authorization for Second COVID-19 Vaccine, December 18, 2020, https://www.fda.gov/news-events/press-
announcements/fdatakes-additional-action-fight-against-covid-19-issuingemergency-use-authorization-second-covid.

66 Twitter handle of the Minister of Health and Family Welfare, Government of India, August 7, 2021, https://twitter.com/mansukhmandviya/status/1423915409791
6108867?ref_src=twsrc%5Etfw%7 Ctwcamp%5Etweetembed %7Ctwterm%5E1423915409791610886%7 Ctwgr%5E%7Ct.

67 DBT-BIRAC supported ZyCoV-D developed by Zydus Cadila Receives Emergency Use Authorization”, Press Information Bureau, Ministry of Science and Technology, August 20, 2021.

23


http://egazette.nic.in/WriteReadData/2020/221936.pdf
http://www.egazette.nic.in/WriteReadData/2020/218898.pdf
http://www.mca.gov.in/Ministry/pdf/IBCAmedBill_24092020.pdf
https://ibbi.gov.in/uploads/publication/7e5404fe0e56d996338a37795fde02d8.pdf
http://164.100.24.220/loksabhaquestions/annex/177/AU2817.pdf
http://164.100.24.220/loksabhaquestions/annex/173/AU2264.pdf
https://pqars.nic.in/annex/253/AU3421.pdf
https://www.meity.gov.in/writereaddata/files/Annual_Report_2019%E2%80%9320.pdf
https://www.meity.gov.in/writereaddata/files/Annual_Report_2017%E2%80%9318.pdf
https://www.meity.gov.in/writereaddata/files/MeitY_AR_English_2020-21.pdf
https://meity.gov.in/writereaddata/files/PLI-Guidelines-01062020.pdf
https://meity.gov.in/writereaddata/files/EMC-2.0-Guidelines-01062020.pdf
https://pqars.nic.in/annex/255/AU699.pdf
https://pqars.nic.in/annex/255/AU1760.pdf
https://egazette.nic.in/WriteReadData/2021/232055.pdf
https://egazette.nic.in/WriteReadData/2021/232048.pdf
https://www.scl.gov.in/scl.html
https://egazette.nic.in/WriteReadData/2021/229974.pdf
https://pqars.nic.in/annex/255/AU797.pdf
https://egazette.nic.in/WriteReadData/2021/230076.pdf
https://dhi.nic.in/writereaddata/UploadFile/PLI%20Auto%20Scheme.pdf
https://dhi.nic.in/writereaddata/UploadFile/PLI%20AUto%20Guidelines.pdf
https://twitter.com/PIB_India/status/1409843877482098688
https://twitter.com/mansukhmandviya/status/1423915409791%20610886?ref_src=twsrc%5Etfw%7Ctwcamp%5Etweetembed%20%7Ctwterm%5E1423915409791610886%7Ctwgr%5E%7Ct
https://twitter.com/mansukhmandviya/status/1423915409791%20610886?ref_src=twsrc%5Etfw%7Ctwcamp%5Etweetembed%20%7Ctwterm%5E1423915409791610886%7Ctwgr%5E%7Ct

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

68 Twitter handle of the Minister of Health and Family Welfare, Government of India, December 28, 2021, https://twitter.com/mansukhmandviya/status/1475699946544570372.

69 “Cumulative Coverage Report of COVID-19 Vaccination”, Ministry of Health and Family Welfare, July 24, 2021, https://www.mohfw.gov.in/pdf/CummulativeCovidVaccinationReport23july2021.pdf.
70 “Update on Ayushman Bharat — Health & Wellness Centres”, Press Information Bureau, Ministry of Health and Family Welfare, December 14, 2021.

71 Rajya Sabha Unstarred Question No 2639, Ministry of Health and Family Welfare, December 21, 2021, https://pgars.nic.in/annex/255/AU2639.pdf.

72 Demand No. 44, Ministry of Health and Family Welfare, Union Budget 2021-22, https://www.indiabudget.gov.in/doc/eb/sbe44.pdf.

73 “Government Reforms and Enablers, Major announcements and policy reforms under Aatma Nirbhar Bharat Abhiyan”, MyGov, May 17, 2020, https://blog.mygov.in/wp-content/uploads/2020/05/Aatma-Nirbhar-
Bharat-Presentation-Part-5.pdf.

74 First Supplementary Demands for Grants, 2020-21, Ministry of Finance, September 2020, https://dea.gov.in/sites/default/files/1st%20Batch%200f%20Syupl%20Demand%202020-2021_1.pdf.

75 "Government of India sanctions Rs. 15000 crores for India COVID-19 Emergency Response and Health System Preparedness Package", Ministry of Health and Family Welfare, Press Information Bureau, April 9,
2020.

76 Presentation of details of 5th Tranche announced by Union Finance & Corporate Affairs Minister Smt. Nirmala Sitharaman under Aatmanirbhar Bharat Abhiyaan to support Indian economy in fight against COVID-
19, June 28, 2021, https://static.pib.gov.in/WriteReadData/specificdocs/documents/2021/jun/doc202162821.pdf.

77 Rs 1.1 lakh crore loan guarantee scheme for COVID affected sectors, Ministry of Finance, Press Information Bureau, June 28, 2021.
78 Rs. 35,000 Crore Allocated for Covid-19 Vaccine, Ministry of Health and Family Welfare, Press Information Bureau, February 1, 2021.
79 “PM launches PM Ayushman Bharat Health Infrastructure Mission”, Press Information Bureau, Prime Minister’s Office, October 25, 2021.

80 Total Operational (initiated independent testing) Laboratories reporting to ICMR, Indian Council for Medical Research, January 12, 2021,
https://www.icmr.gov.in/pdf/covid/labs/archive/COVID_Testing_Labs 12012022.pdf

81 ICMR website, Accessed on November 17, 2021, https://www.icmr.gov.in/index.html.

82 SARS-CoV-2 (COVID-19) Testing: Status Update, Indian Council of Medical Research, Ministry of Health and Family Welfare, January 15, 2022.

83 Consultation Paper on Unified Health Interface, Ministry of Health and Family Welfare, July 23, 2021.

84 Draft Health Data Management Policy, Ministry of Health and Family Welfare, https://ndhm.gov.in/stakeholder_consultations/ndhm_policies

85 “Prime Minister of India launches countrywide Ayushman Bharat Digital Mission”, Press Information Bureau, Ministry of Health and Family Welfare, September 27, 2021.
86 “PM Atma Nirbhar Swasth Bharat Yojana”, Ministry of Health and Family Welfare, Press Information Bureau, March 15, 2021.

87 PM-JAY website, last accessed on January 12, 2021, Ministry of Health and Family Welfare, https://jpmjay.gov.in/.

88 ‘ Ayushman Bharat: Costs and Finances of the Prime Minister Jan Arogya Yojana’, Institute of Economic Growth, Study Report for the 15th Finance Commission,
https://fincomindia.nic.in/ShowContentOne.aspx?id=27&Section=1.

89 Economic Survey, 2020-21, Ministry of Finance, https://www.indiabudget.gov.in/economicsurvey/.

90 “Report No. 118: Demands for Grants 2020-21 (Demand No. 42) of the Department of Health and Family Welfare”, Standing Committee on Health and Family Welfare, March 3, 2020,
https://rajyasabha.nic.in/rsnew/Committee_site/Committee_File/Re portFile/14/121/118 2020_3_15.pdf.

91 Accessibility, Acceptability, Affordability: A National Perspective Pradhan Mantri Bhartiya Janaushadhi Pariyojana 2015, Bureau of Pharma PSUs of India, http:/janaushadhi.gov.in/pmjy.aspx.
92 Unstarred Question 1787, Ministry of Chemicals and Fertilizers, Rajya Sabha, December 14, 2021, https://pgars.nic.in/annex/255/AU1787.pdf.

93 Report No 17, Standing Committee on Chemicals and Fertilizers, March 17, 2021, http://164.100.47.193/Isscommittee/Chemicals%20&%20Fertilizers/17_Chemicals_And_Fertilizers_17.pdf.
94 “Traders to get pension coverage”, Press Information Bureau, Ministry of Labour and Employment, May 31, 2019.

95 “Landmark decision taken in the first Cabinet meeting of the NDA Government offers pension coverage to crores of farmers”, Press Information Bureau, Cabinet, May 31, 2019.

96 S.0. 764(E), Gazette of India, Ministry of Labour and Employment, February 7, 2019, https://labour.gov.in/sites/default/files/197105.pdf.

97 Maandhan Portal, Ministries of Labour and Employment, and Agriculture and Farmers’ Welfare, last accessed in January 11, 2022, https://maandhan.in/analytics.

98 The Occupational Safety, Health and Working Conditions Code, 2020, as passed by Lok Sabha, September 22, 2020, http://164.100.47.4/BillsTexts/L SBill Texts/PassedL oksabha/122-C_2020_ LS Eng.pdf.
99 The Industrial Relations Code, 2020, https://prsindia.org/files/bills_acts/bills_parliament/2020/Industrial%20Relations%20Code,%202020.pdf.

100 The Code on Social Security, 2020, https://prsindia.org/files/bills_acts/bills_parliament/2020/Code%200n%20Social%20Security,%202020.pdf.

101 The Code on Wages, 2019, https://labour.gov.in/sites/default/files/ THE%20CODE%200N%20WAGES%2C%202019%20N0.%2029%200f%202019.pdf

102 G.S.R. 684(E), Gazette of India, Ministry of Labour and Employment, October 29, 2020, https://egazette.nic.in/WriteReadData/2020/222829.pdf.

103 The Occupational Safety, Health and Working Conditions (Central) Rules, 2020, https://labour.gov.in/sites/default/files/fOSH_Rules.pdf.

24



https://twitter.com/mansukhmandviya/status/1475699946544570372
https://www.mohfw.gov.in/pdf/CummulativeCovidVaccinationReport23july2021.pdf
https://pqars.nic.in/annex/255/AU2639.pdf
https://www.indiabudget.gov.in/doc/eb/sbe44.pdf
https://blog.mygov.in/wp-content/uploads/2020/05/Aatma-Nirbhar-Bharat-Presentation-Part-5.pdf
https://blog.mygov.in/wp-content/uploads/2020/05/Aatma-Nirbhar-Bharat-Presentation-Part-5.pdf
https://dea.gov.in/sites/default/files/1st%20Batch%20of%20Syupl%20Demand%202020-2021_1.pdf
https://static.pib.gov.in/WriteReadData/specificdocs/documents/2021/jun/doc202162821.pdf
https://www.icmr.gov.in/pdf/covid/labs/archive/COVID_Testing_Labs_12012022.pdf
https://www.icmr.gov.in/index.html
https://pmjay.gov.in/
https://fincomindia.nic.in/ShowContentOne.aspx?id=27&Section=1
https://www.indiabudget.gov.in/economicsurvey/
http://janaushadhi.gov.in/pmjy.aspx
https://pqars.nic.in/annex/255/AU1787.pdf
http://164.100.47.193/lsscommittee/Chemicals%20&%20Fertilizers/17_Chemicals_And_Fertilizers_17.pdf
https://labour.gov.in/sites/default/files/197105.pdf
https://maandhan.in/analytics
http://164.100.47.4/BillsTexts/LSBillTexts/PassedLoksabha/122-C_2020_LS_Eng.pdf
https://prsindia.org/files/bills_acts/bills_parliament/2020/Industrial%20Relations%20Code,%202020.pdf
https://prsindia.org/files/bills_acts/bills_parliament/2020/Code%20On%20Social%20Security,%202020.pdf
https://labour.gov.in/sites/default/files/THE%20CODE%20ON%20WAGES%2C%202019%20No.%2029%20of%202019.pdf
https://egazette.nic.in/WriteReadData/2020/222829.pdf
https://labour.gov.in/sites/default/files/OSH_Rules.pdf

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

104 G.S.R. 684(E), Gazette of India, Ministry of Labour and Employment, October 29, 2020, http://www.egazette.nic.in/WriteReadData/2020/222829.pdf.
105 Rajya Sabha Starred Question No. 207, Ministry of Labour and Employment, December 16, 2021, https://pgars.nic.in/annex/255/AS207.pdf.

106 “Massive employment generation-cum-rural public works creation campaign - the Garib Kalyan Rojgar Abhiyaan launched by Prime Minister Shri Narendra Modi today”, Ministry of Rural Development, Press
Information Bureau, June 20, 2020.

107 About 50.78 crore person-days employment generated during the Garib Kalyan Rojgar Abhiyaan with a total expenditure of Rs. 39,293 crore, Ministry of Rural Development, Press Information Bureau, July 27,
2021.

108 Rajya Sabha Unstarred Question No. 2850, Ministry of Skill Development and Entrepreneurship, December 12, 2021, https://pgars.nic.in/annex/255/Au2850.pdf.
109 “Historic decisions for MSME sector, street vendors and farmers taken, Press Information Bureau”, Prime Minister's Office, June 1, 2020.
110 PM-SVAN:Idhi Dashboard, Ministry of Housing and Urban Affairs, Last accessed on January 19, 2022, https://pmsvanidhi.mohua.gov.in/Home/PMSDashboard.

111 Report no 10 on PM Street Vendor’s Atmanirbhar Nidhi (PM SVANidhi), December 13, 2021, http://164.100.47.193/Isscommittee/Housing%20and%20Urban%20
Affairs/17_Housing_and_Urban_Affairs_10.pdf.

112 “Finance Minister announces Rs 1.70 Lakh Crore relief package under Pradhan Mantri Garib Kalyan Yojana for the poor to help them fight the battle against Corona Virus”, Press Information Bureau, Ministry of
Finance, March 26, 2020.

113 ““Pradhan Mantri Garib Kalyan Package: Insurance Scheme for Health Workers fighting COVID-19”, extended for a further period of 180 days”, Ministry of Health and Family Welfare, Press Information Bureau,
October 20, 2021.

114 “PM announces extension of Pradhan Mantri Garib Kalyan Ann Yojana till November”, Press Information Bureau, Ministry of Consumer Affairs, Food & Public Distribution, June 30, 2020.
115 “Pradhan Mantri Garib Kalyan Anna Yojana extended till Deepawali”, Ministry of Consumer Affairs, Food & Public Distribution, Press Information Bureau, June 8, 2021.

116 “Cabinet approves extension of Pradhan Mantri Garib Kalyan Ann Yojana (PMGKAY) for another four months (December 2021-March 2022)”, Ministry of Consumer Affairs, Food and Public Distribution, Press
Information Bureau, November 24, 2021.

117 Rajya Sabha Unstarred Question No 1543, Ministry of Consumer Affairs, Food & Public Distribution, December 10, 2021, https://pgars.nic.in/annex/255/AU1543.pdf.

118 Starred Question NO.39, Lok Sabha, http://164.100.24.220/loksabhaquestions/annex/176/AS39.pdf.

119 PM-KISAN Dashboard, Ministry of Agriculture and Farmers’ Welfare, last accessed on January 8, 2022, https://www.pmkisan.gov.in/StateDist_Beneficiery.aspx.

120 Demand No. 1, Department of Agriculture, Cooperation and Farmers’ Welfare, Expenditure Budget, Union Budget 2021-22, https://www.indiabudget.gov.in/doc/eb/sbel.pdf.
121 PM releases 10th instalment of PM-KISAN, Ministry of Agriculture and Farmers welfare, Press Information Bureau, January 1, 2022.

122 Report no. 6, Standing Committee on Agriculture: ‘Demand for Grants (2019-20), Department of Agriculture, Cooperation and Farmers’ Welfare’, Lok Sabha, December 2019,
http://164.100.47.193/Isscommittee/Agriculture/17_Agriculture_6.pdf.

123 PM-Fasal Bima Yojana Dashboard, Ministry of Agriculture and Farmers’ Welfare, last accessed on January 8, 2022, https://pmfby.gov.in/ceo/dashboard.

124 Report no. 29, Standing Committee on Agriculture, September 10, 2021, http://164.100.47.193/Isscommittee/Agriculture,%20Animal%20Hushandry%20and%20Fo0d%20Processing/17_Agriculture_29.pdf.
125 Statement Showing Minimum Support Prices - Fixed by Government (Rs. quintal), Farmers’ Portal, Ministry of Agriculture and Farmers Welfare, 2021, https://farmer.gov.in/mspstatements.aspx.

126 Rajya Sabha Unstarred Question No. 1534, Ministry of Agriculture and Farmers Welfare, December 10, 2021, https://pgars.nic.in/annex/255/AU1534.pdf.

127 Procurement Data, Food Corporation of India, Last accessed on January 20, 2021, https://fci.gov.in/procurements.php?view=297.

128 Evaluation Report on Efficacy of Minimum Support Prices (MSPs), NIT| Aayog, January 2016, http://www.niti.gov.in/writereaddata/files/document_publication/MSP-report.pdf.

129 Chapter 4, Volume 1, Economic Survey 2019-20, https://www.indiabudget.gov.in/economicsurvey/doc/vollchapter/echap04 voll.pdf.

130 “ONORC now successfully operational in 34 states”, Press Information Bureau, Ministry of Consumer Affairs, Food & Public Distribution, August 28, 2021.

131 Lok Sabha Unstarred Question No 2926, Ministry of Consumer Affairs, Food, and Public Distribution, December 15, 2021, http://164.100.24.220/loksabhaquestions/annex/177/AU2926.pdf.

132 “Rs. 1000 Crore sanctioned to over 2280 farmer societies under Agriculture Infrastructure Fund within 30 days of receiving Cabinet approval for the Central Sector Scheme”, Press Information Bureau, Prime
Minister's Office, August 9, 2020.

133 “Cabinet approves Central Sector Scheme of financing facility under 'Agriculture Infrastructure Fund", Press Information Bureau, Cabinet, July 8, 2020.

134 “Agriculture Infrastructure Fund”, Press Information Bureau, Ministry of Agriculture and Farmers Welfare, December 7, 2021.

135 Agriculture Sector, Major announcements and policy reforms under Aatma Nirbhar Bharat Abhiyan, MyGov, May 15, 2020, https://blog.mygov.in/wp-content/uploads/2020/05/Aatma-Nirbhar-Bharat-
Presentation-Part-3 15-5-2020.pdf.

136 Rajya Sabha Unstarred Question 2433, Ministry of Agriculture and Family Welfare, August 10, 2021, https://pgars.nic.in/annex/254/AU2433.pdf.
137 Unstarred Question 2355, Rajya Sabha, Ministry of Railways, December 17, 2021, https://pgars.nic.in/annex/255/AU2355.pdf.
25



http://www.egazette.nic.in/WriteReadData/2020/222829.pdf
https://pqars.nic.in/annex/255/AS207.pdf
https://pqars.nic.in/annex/255/Au2850.pdf
https://pmsvanidhi.mohua.gov.in/Home/PMSDashboard
https://pqars.nic.in/annex/255/AU1543.pdf
http://164.100.24.220/loksabhaquestions/annex/176/AS39.pdf
https://www.pmkisan.gov.in/StateDist_Beneficiery.aspx
https://www.indiabudget.gov.in/doc/eb/sbe1.pdf
http://164.100.47.193/lsscommittee/Agriculture/17_Agriculture_6.pdf
https://pmfby.gov.in/ceo/dashboard
http://164.100.47.193/lsscommittee/Agriculture,%20Animal%20Husbandry%20and%20Food%20Processing/17_Agriculture_29.pdf
https://farmer.gov.in/mspstatements.aspx
https://pqars.nic.in/annex/255/AU1534.pdf
https://fci.gov.in/procurements.php?view=297
http://www.niti.gov.in/writereaddata/files/document_publication/MSP-report.pdf
https://www.indiabudget.gov.in/economicsurvey/doc/vol1chapter/echap04_vol1.pdf
http://164.100.24.220/loksabhaquestions/annex/177/AU2926.pdf
https://blog.mygov.in/wp-content/uploads/2020/05/Aatma-Nirbhar-Bharat-Presentation-Part-3_15-5-2020.pdf
https://blog.mygov.in/wp-content/uploads/2020/05/Aatma-Nirbhar-Bharat-Presentation-Part-3_15-5-2020.pdf
https://pqars.nic.in/annex/254/AU2433.pdf
https://pqars.nic.in/annex/255/AU2355.pdf

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

138 “Cabinet approves Pradhan Mantri Matsya Sampada Yojana for boosting fisheries sector”, Press Information Bureau, Ministry of Fisheries, Animal Husbandry & Dairying, May 20, 2020.
139 Operational Guidelines, Ministry of Fisheries, Animal Husbandry and Dairying, June 2020, https://pmmsy.dof.gov.in/new-download.

140 Year End Review- 2020, Department of Fisheries, Press Information Bureau, December 23, 2020.

141 Rajya Sabha Unstarred Question No. 2336, Department of Fisheries, December 17, 2021, https://pgars.nic.in/annex/255/AU2336.pdf.

142 Unstarred Question 2339, Rajya Sabha, Ministry of Fisheries, Animal Husbandry and Dairying, December 17, 2021, https://pgars.nic.in/annex/255/AU2339.pdf

143 Status of tap water supply in rural homes, Jal Jeevan Mission, Ministry of Jal Shakti, last accessed on January 13, 2022, https://ejalshakti.gov.in/jjmreport/JJMIndia.aspx.

144 Background on Jal Jeevan Mission, Ministry of Jal Shakti, https:/jalshakti-ddws.gov.in/sites/default/files/JJM_note.pdf.

145 Demand no. 62, Department of Water Resources, River Development and Ganga Rejuvenation, Union Budget 2021-22, https://www.indiabudget.gov.in/doc/eb/sbe62.pdf.

146 Finance Commission Report (2021-26), Volume I11, February 1, 2021, file:///C:/Users/Prs/Downloads/XVFC%20Complete Report.pdf.

147 Standing Committee on Demand for Grants (2020-21), Department of Drinking Water and Sanitation, Ministry of Jal Shakti, March 5, 2020,
http://164.100.47.193/Isscommittee/Water%20Resources/17_Water Resources_4.pdf.

148 National Water Mission, Ministry of Jal Shakti, Last accessed on January 18, 2022, http://nwm.gov.in/?qg=nwm-dashboard.

149 “Decision -/CP.26”, Glasgow Climate Pact, United Nations Framework Convention on Climate Change, https://unfccc.int/sites/default/files/resource/cop26_auv_2f cover_decision.pdf.
150 “National Statement by Prime Minister Shri Narendra Modi at COP26 Summit in Glasgow”, Press Information Bureau, November 1, 2021.

151 All India Installed Capacity, Central Electricity Authority, December 2021, https://cea.nic.in/wp-content/uploads/installed/2021/12/installed_capacity.pdf.

152 “Cabinet approves Measures to promote Hydro Power Sector”, Union Cabinet, Press Information Bureau, March 7, 2019.

153 “India's Intended Nationally Determined Contributions —~Towards Climate Justice”, Ministry of Environment, Forest and Climate Change, https://moef.gov.in/wp-content/uploads/2018/04/revised-PPT-Press-
Conference-INDC-v5.pdf.

154 “India has achieved its NDC target with total non-fossil based installed energy capacity of 157.32 GW which is 40.1% of the total installed electricity capacity «, Press Information Bureau, Ministry of New and
Renewable Energy, December 28, 2021, https://pib.gov.in/pressreleaseiframepage.aspx?prid=1785808

155 State of Forest Report 2021, Ministry of Environment, Forest and Climate Change, January 2022, https:/fsi.nic.in/forest-report-2021-details.

156 Report No. 18 — Development of Coal Blocks Allocated to Power Sector Companies, Standing Committee on Energy, August 5, 2021, http://164.100.47.193/Isscommittee/Energy/17_Energy_18.pdf.

157 Rajya Sabha Unstarred Question Number 1463, Ministry of Defence, Government of India, August 2, 2021, https://pgars.nic.in/annex/254/AU1463.pdf.

158 Preparedness of Armed Forces — Defence Production and Procurement, Estimates Committee, Lok Sabha, July 25, 2018, http://164.100.47.193/Isscommittee/Estimates/16_Estimates 29.pdf.

159 3rd Report, Capital Outlay on Defence Services, Procurement Policy and Defence Planning, Standing Committee on Defence, December 2019, http://164.100.47.193/Isscommittee/Defence/17_Defence_3.pdf.
160 Notification S.O. 2691(E), Ministry of Finance, July 29, 2019, http://finance.cg.gov.in/15%20Finance%20Commission/Gol%20 Notification/29-07-2019.pdf.

161 Chapter 11, Report of the 15th Finance Commission for 2021-26, https://fincomindia.nic.in/WriteReadData/html_en_files/fincom15 /Reports/XVFC%20VOL%201%20Main%20Report.pdf.

162 “32nd Report: Creation of Non-Lapsable Capital Fund Account, Instead of the Present System”, Standing Committee on Defence, Lok Sabha, August 4, 2017,
http://164.100.47.193/Isscommittee/Defence/16_Defence_32.pdf.

163 “48th Report: Action Taken by the Government on the Observations/Recommendations contained in the Fortieth Report (16th Lok Sabha) on ‘Demands for Grants of the year 2018-19 on Capital Outlay on
Defence Services, Procurement Policy and Defence Planning”, Standing Committee on Defence, Lok Sabha, January 7, 2019, http://164.100.47.193/Isscommittee/Defence/16_Defence_48.pdf

164 7th Report, Capital Outlay on Defence Services, Procurement Policy and Defence Planning, Standing Committee on Defence, March 2020, http://164.100.47.193/Isscommittee/Defence/17_Defence_7.pdf

165 “Presentation of details of 4th Tranche announced by Union Finance & Corporate Affairs Minister Smt. Nirmala Sitharaman under Aatmanirbhar Bharat Abhiyaan to support Indian economy to fight against
COVID-19, May 16, 2020, https://static.pib.gov.in/WriteReadData/userfiles/AatmaNirbhar Bharat Full Presentation Part 4 16-5-2020.pdf

166 “MoD's big push to Aatmanirbhar Bharat initiative; Import embargo on 101 items beyond given timelines to boost indigenisation of defence production”, Press Information Bureau, Ministry of Defence, August 9,
2020.

167 “MoD notifies ‘Second Positive Indigenisation List” of 108 items to promote self-reliance & defence exports”, Press Information Bureau, Ministry of Defence, May 31, 2021.

168 “Union Minister of Home Affairs and Minister of Cooperation Shri Amit Shah chairs review meeting in New Delhi on Left Wing Extremism”, Ministry of Home Affairs, Press Information Bureau, September 26,
2021.

169 “Armed Conflicts in North East Region”, Ministry of Home Affairs, Press Information Bureau, November 30, 2021.
170 Assistance for Countering Naxal Activities”, Ministry of Home Affairs, Press Information Bureau, December 14, 2021.
171 Chapter 8, Volume 2, Economic Survey 2020-21, https://www.indiabudget.gov.in/economicsurvey/doc/vol2chapter/echap08_vol2.pdf.

172 National Infrastructure Pipeline, Investment India Grid, https://indiainvestmentgrid.gov.in/national-infrastructure-pipeline.
26



https://pmmsy.dof.gov.in/new-download
https://pqars.nic.in/annex/255/AU2336.pdf
https://pqars.nic.in/annex/255/AU2339.pdf
https://ejalshakti.gov.in/jjmreport/JJMIndia.aspx
https://jalshakti-ddws.gov.in/sites/default/files/JJM_note.pdf
https://www.indiabudget.gov.in/doc/eb/sbe62.pdf
file:///C:/Users/Prs/Downloads/XVFC%20Complete_Report.pdf
http://164.100.47.193/lsscommittee/Water%20Resources/17_Water_Resources_4.pdf
http://nwm.gov.in/?q=nwm-dashboard
https://unfccc.int/sites/default/files/resource/cop26_auv_2f_cover_decision.pdf
https://cea.nic.in/wp-content/uploads/installed/2021/12/installed_capacity.pdf
https://mnre.gov.in/the-ministry/physical-progress.
https://moef.gov.in/wp-content/uploads/2018/04/revised-PPT-Press-Conference-INDC-v5.pdf
https://moef.gov.in/wp-content/uploads/2018/04/revised-PPT-Press-Conference-INDC-v5.pdf
https://pib.gov.in/pressreleaseiframepage.aspx?prid=1785808
https://fsi.nic.in/forest-report-2021-details
http://164.100.47.193/lsscommittee/Energy/17_Energy_18.pdf
https://pqars.nic.in/annex/254/AU1463.pdf
http://164.100.47.193/lsscommittee/Estimates/16_Estimates_29.pdf
http://164.100.47.193/lsscommittee/Defence/17_Defence_3.pdf
http://164.100.47.193/lsscommittee/Defence/16_Defence_32.pdf
http://164.100.47.193/lsscommittee/Defence/16_Defence_48.pdf
http://164.100.47.193/lsscommittee/Defence/17_Defence_7.pdf
https://www.indiabudget.gov.in/economicsurvey/doc/vol2chapter/echap08_vol2.pdf
https://indiainvestmentgrid.gov.in/national-infrastructure-pipeline

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

173 Volume |, Report of the Task Force National Infrastructure Pipeline, Department of Economic Affairs, Ministry of Finance, April 30, 2020, https://dea.gov.in/sites/default/files/Report%200f%20the%20
Task%20Force%20National%20Infrastructure%20Pipeline% 20%28N1P%29%20-%20volume-i_0.pdf.

174 Volume 11, Report of the Task Force National Infrastructure Pipeline, Department of Economic Affairs, Ministry of Finance, April 30, 2020, https://dea.gov.in/sites/default/files/Report%200f%20the %20
Task%20Force%20National%20Infrastructure%20Pipeline% 20%28N1P%29%20-%20volume-ii_0.pdf.

175 NIP Projects, India Investment Grid, Ministry of Commerce and Industry, last accessed on January 5, 2021, https://indiainvestmentgrid.gov.in/opportunities/nip-projects.

176 Dedicated Freight Corridor Projects (EDFC & WDFC) Ending November 2021 accessed on January 17, 2022, Project Status, Dedicated Freight Corridor Corporation of India Limited,
https://dfccil.com/Home/ProgressStatusimage.

177 Bharatmala Pariyojana — ‘Road’ to country’s infrastructure development, Ministry of Road Transport and Highways, Press Information Bureau, December 13, 2021.
178 “Considerations under Pradhan Mantri Gram Sadak Yojana”, Press Information Bureau, Ministry of Rural Development, September 18, 2020, https://pib.gov.in/PressReleseDetailm.aspx?PRID=1656170.
179 Habitations Coverage, Pradhan Mantri Gram Sadak Yojana, Ministry of Rural Development, last accessed on January 18, 2022, http://omms.nic.in/.

180 “Standing Committee on Rural Development, 2018-19, Department of Rural Development, Ministry of Rural Development”
http://164.100.47.193/Isscommittee/Rural%20Development/16_Rural_Development_52.pdf.

181 “Standing Committee on Rural Development, Demand for Grants 2020-21, Department of Rural Development, Ministry of Rural Development”, http://164.100.47.193/Isscommittee/Rural%20Development/17_
Rural_Development_4.pdf.

182 Lok Sabha Starred Question No. 394, Ministry of Panchayati Raj, March 23, 2021, http://164.100.24.220/loksabhaqguestions/annex/175/AS394.pdf.

183 SVAMITVA Scheme, Ministry of Panchayati Raj, Last accessed on January 18, 2022, https://svamitva.nic.in/svamitva/index.htmI?OWASP_CSRFTOKEN=VHTW-DE6K-AZDZ-X8WC-MO4L-PSSK-9L92-
O1WM.

184 Pradhan Mantri Awas Yojana (Urban), Ministry of Housing and Urban Affairs, Last accessed on January 18, 2022, https://pmaymis.gov.in/.
185 Demand No. 59, Ministry of Housing and Urban Affairs, Union Budget 2021-22, https://www.indiabudget.gov.in/doc/eb/sbe59.pdf.

186 “Rs70,000 crore boost to housing sector and middle-income group through extension of Credit Linked Subsidy Scheme for MIG under PMAY (Urban)”, Press Information Bureau, Ministry of Finance, May 14,
2020.

187 Year End Review 2021: Ministry of Housing & Urban Affairs, Press Information Bureau, January 4, 2022.

188 “Ist Report of the Standing Committee on Urban Development (2019-20) on Demands for Grants (2019-20) of the Ministry of Housing and Urban Affairs, December 11, 2019,
http://164.100.47.193/Isscommittee/Urban%20Development/17_ Urban_Development_1.pdf.

189 “Cabinet approves creation of national Urban Housing Fund”, Press Information Bureau, Ministry of Housing and Urban Affairs, February 22, 2018, http://pib.nic.in/newsite/PrintRelease.aspx?relid=176687.

190 “2nd Report of the Standing Committee on Urban Development (2020-21) on Demands for Grants (2020-21) of the Ministry of Housing and Urban Affairs, December 3, 2020,
http://164.100.47.193/Isscommittee/Urban%20Development/17_ Urban_Development_2.pdf.

191 PMAY (U) Achievement, Ministry of Housing and Urban Affairs, last accessed on January 18, 2021, https://pmay-urban.gov.in/uploads/progress-pdfs/1.pdf.
192 Rajya Sabha Unstarred Question No. 2835, Ministry of Rural Development, December 22, 2021, https://pgars.nic.in/annex/255/AU2835.pdf.

193 Demand No. 86, Department of Rural Development, Ministry of Rural Development, Union Budget 2021-22, https://www.indiabudget.gov.in/doc/eb/sbe86.pdf; Demand No. 87, Department of Land Resources,
Ministry of Rural Development, Union Budget 2021-22, https://www.indiabudget.gov.in/doc/eb/sbe87.pdf .

194 Pradhan Mantri Awas Yojana — Gramin, Ministry of Rural Development, last accessed on January 18, 2021, https://www.iay.nic.in/netiay/home.aspx.
195 Report No. 16, Standing Committee on Rural Development, August 2021, http://164.100.47.193/Isscommittee/Rural%20Development%20and%20Panchayati%20Raj/17_Rural_Development_16.pdf.
196 Swachh Bharat Mission (Grameen) Dashboard, Department of Drinking Water and Sanitation, last accessed on January 18, 2022, https://sbm.gov.in/sbmdashboard/IHHL .aspx.
197 Swachh Bharat Mission Urban — Financial Progress, Ministry of Housing and Urban Affairs, last accessed on February 11, 2021, http://swachhbharaturban.gov.in/writereaddata/financial_progres
s.pdf?id=5mwb5jzzbj3sabgx4.
198 Swachh Bharat Urban Dashboard, Ministry of Housing and Urban Affairs, Last accessed on January 18, 2022, http://swachhbharaturban.gov.in/dashboard/?id=22effzycsdgph5a5.
199 Swachh Bharat Mission - Gramin in States/UTs, Standing Committee on Rural Development, July 19, 2018, http://164.100.47.193/Isscommittee/Rural%20Development/16_Rural_Development_51.pdf.
200 Report No. 2, Demand for grants 2020-21, Lok Sabha, Standing Committee on Housing and Urban Affairs, March 3, 2020,
http://164.100.47.193/Isscommittee/Housing%20and%20Urban%20Affairs/17_Urban_Development_2.pdf.
201 Report No. 3, Demand for grants 2020-21, Lok Sabha, Standing Committee on Housing and Urban Affairs, September 11, 2020,
http://164.100.47.193/Isscommittee/Housing%20and%20Urban%20Affairs/17_Urban_Development_3.pdf.
202 Report No. 5, Demand for grants 2021-22, Lok Sabha, Standing Committee on Housing and Urban Affairs, March 8, 2021,
http://164.100.47.193/Isscommittee/Housing%20and%20Urban%20Affairs/17_Urban_Development_5.pdf.

27



https://indiainvestmentgrid.gov.in/opportunities/nip-projects
https://dfccil.com/Home/ProgressStatusImage
https://pib.gov.in/PressReleseDetailm.aspx?PRID=1656170
http://omms.nic.in/
http://164.100.47.193/lsscommittee/Rural%20Development/16_Rural_Development_52.pdf
http://164.100.24.220/loksabhaquestions/annex/175/AS394.pdf
https://svamitva.nic.in/svamitva/index.html?OWASP_CSRFTOKEN=VHTW-DE6K-AZDZ-X8WC-MO4L-PSSK-9L92-O1WM
https://svamitva.nic.in/svamitva/index.html?OWASP_CSRFTOKEN=VHTW-DE6K-AZDZ-X8WC-MO4L-PSSK-9L92-O1WM
https://pmaymis.gov.in/
https://www.indiabudget.gov.in/doc/eb/sbe59.pdf
http://164.100.47.193/lsscommittee/Urban%20Development/17_%20Urban_Development_1.pdf
http://pib.nic.in/newsite/PrintRelease.aspx?relid=176687
https://pmay-urban.gov.in/uploads/progress-pdfs/1.pdf
https://pqars.nic.in/annex/255/AU2835.pdf
https://www.indiabudget.gov.in/doc/eb/sbe87.pdf
https://www.iay.nic.in/netiay/home.aspx
http://164.100.47.193/lsscommittee/Rural%20Development%20and%20Panchayati%20Raj/17_Rural_Development_16.pdf
https://sbm.gov.in/sbmdashboard/IHHL.aspx
http://swachhbharaturban.gov.in/dashboard/?id=22effzycsdqph5a5
http://164.100.47.193/lsscommittee/Rural%20Development/16_Rural_Development_51.pdf
http://164.100.47.193/lsscommittee/Housing%20and%20Urban%20Affairs/17_Urban_Development_2.pdf
http://164.100.47.193/lsscommittee/Housing%20and%20Urban%20Affairs/17_Urban_Development_3.pdf
http://164.100.47.193/lsscommittee/Housing%20and%20Urban%20Affairs/17_Urban_Development_5.pdf

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

203 Speech of the Minister of Finance, Union Budget 2021-22, February 1, 2021, https://www.indiabudget.gov.in/doc/Budget_Speech.pdf.

204 PM to launch Swachh Bharat Mission-Urban 2.0 and AMRUT 2.0 on 1st October, Prime Minister’s Office, Press Information Bureau, September 30, 2021.

205 National Family Health Survey — 5 (2019-21), Ministry of Health and Family Survey, http://rchiips.org/nfhs/NFHS-5_FCTS/India.pdf.

206 ” PM to launch Ujjwala 2.0 on 10th August «, Press Information Bureau, Ministry of Petroleum and Natural Gas, August 8, 2021.

207 Pradhan Mantri Ujjwala Yojana 2.0 dashboard as accessed on January 18, 2022, Ministry of Petroleum and Natural Gas, https://www.pmuy.gov.in/index.aspx.

208 LPG Connections under PMUY, Ministry of Petroleum and Natural Gas, Press Information Bureau, December 16, 2021.

209 100 Report No.14 of 2019 - Performance Audit of Pradhan Mantri Ujjwala Yojana, Ministry of Petroleum and Natural Gas, Comptroller and Auditor General of India, December 11, 2019.

210 “Cabinet approves Capital Grant as Viability Gap Funding to Indradhanush Gas Grid Limited for setting up the North East Natural Gas Pipeline Grid”, Press Information Bureau, Cabinet Committee on Economic
Affairs, January 8, 2020.

211 “Year End Review -2020-Ministry of Petroleum & Natural Gas”, Press Information Bureau, Ministry of Petroleum & Natural Gas, December 31, 2020.

212 “Year End Review 2020 — Ministry of Power”, Press Information Bureau, Ministry of Power, December 30, 2020.

213 Saubhagya Dashboard, Ministry of Power, Last accessed on January 17, 2021, https://saubhagya.gov.in/.

214 “Cabinet approves measures to provide liquidity in the Power Sector Dues to the financial stress caused by COVID-19”, Press Information Bureau, Ministry of Power, August 19, 2020.

215 “Cabinet approves measures to provide liquidity in the Power Sector Dues to the financial stress caused by COVID-19”, Press Information Bureau, Ministry of Power, August 19, 2020.
216 “Power Ministry advises Gencos and Transcos to charge Late Payment Surcharge at a rate not exceeding 12% per annum”, Press Information Bureau, Ministry of Power, August 22, 2020.
217 “Union Power Ministry writes to States/UTs extending Rs 90,000 crore package under Atmanirbhar Bharat Abhiyan”, Press Information Bureau, Ministry of Power, May 16, 2020.

218 Pradhan Mantri Urja Suraksha evam Utthaan Mahaabhiyaan (PM-KUSUM), Ministry of New and Renewable Energy, https://mnre.gov.in/solar/schemes/.

219 Order No. 32/645/2017-SPV Division — “Scale-up and expansion of Pradhan Mantri Urja Suraksha evam Utthaan Mahaabhiyaan (PM-KUSUM), Ministry of New and Renewable Energy, November 4, 2020,
https://mnre.gov.in/img/documents/uploads/file_f-1604916951612.pdf.

220 Rajya Sabha Unstarred Question No. 1895, Ministry of New and Renewable Energy, December 14, 2021, https://pgars.nic.in/annex/255/AU1895.pdf.
221 Aajeevika - National Rural Livelihoods Mission, Ministry of Rural Development, last accessed on January 5, 2021, https://aajeevika.gov.in/.

222 Demand No. 86, Ministry of Women and Child Development, Union Budget 2021-22, https://openbudgetsindia.org/dataset/4ab597d3-cfc2-493b-95d6-488e9a22de70/resource/4dcdff99-211e-4ee2-9dd4-
b2d5448034c9/download/department-of-land-resources.pdf.

223 G1: SHGs Under NRLM, Ministry of Rural Development, last accessed on January 18, 2022, https://nrim.gov.in/shgOuterReports.do?methodName=showsShgreport.
224 Unstarred Question No. 1,987, Lok Sabha Questions, Ministry of Health and Family Welfare, July 30, 2021, http://164.100.24.220/loksabhaquestions/annex/176/AU1987.pdf.
225 “‘One Stop Centre' Scheme for Women Victims”, Press Information Bureau, Ministry of Women and Child Development, December 15, 2021.

226 Scheme On Fast Track Special Courts (FTSC) For Expeditious Disposal Of Cases Of Rape And Protection Of Children Against Sexual Offences (POCSO) Act, Ministry of Law and Justice, 2019,
https://doj.gov.in/sites/default/files/Fast%20Track%20Special%20Courts%20Scheme%20guidelines%202019.pdf.

227 “914 Fast Track Courts are functional for heinous crimes, crimes against women and children”, Press Information Bureau, Ministry of Law and Justice, December 17, 2021.

228 Cabinet approves setting up of National Nutrition Mission, Ministry of Women and Child Development, December 1, 2017, https://icds-wcd.nic.in/nnm/NNM-Web-Contents/UPPER-
MENU/AboutNNM/PIB_release_NationalNutritionMission.pdf.

229 Poshan tracker, last accessed on January 12, 2022, https://poshantracker.in/statistics/.

230 Female Employees in Defence Services, Ministry of Defence, Press Information Bureau, March 22, 2021.

231 REPRESENTATION OF WOMEN IN DEFENCE FORCES, Ministry of Defence, Press Information Bureau, December 10, 2021.

232 The Transgender Persons (Protection of Rights) Act, 2019, https://prsindia.org/files/bills_acts/bills_parliament/2019/The%20Transgender%20Persons%20(Protection%200f%20Rights)%20Act,%202019.pdf.
233 G.S.R. 592 (E), Gazette of India, Ministry of Social Justice and Empowerment, September 25, 2020, https://egazette.nic.in/WriteReadData/2020/222096.pdf.

234 Unstarred Question 2863, Rajya Sabha, Ministry of Social Justice and Empowerment, December 22, 2021, https://pgars.nic.in/annex/255/AU2863.pdf.

235 National Portal for Transgender Persons dashboard as accessed on January 19, 2022, Department of Social Justice and Empowerment, https://transgender.dosje.gov.in/Applicant/HomeN/Index.
236 Unstarred Question 1241, Rajya Sabha, Ministry of Social Justice and Empowerment, December 8, 2021, https://pgars.nic.in/annex/255/AU1241.pdf.

237 Short Term Courses (focus on wage/self-employment), Action Plan for PM-DAKSH 2021-22, https://socialjustice.nic.in/writereaddata/UploadFile/AAP_2021 22 PMDAKSH.pdf.

238 “Shri Thaawarchand Gehlot E-Launches ‘National Portal for Transgender Persons’ and E-Inaugurates Garima Greh: A Shelter Home for Transgender Persons in Gujarat

”, Press Information Bureau, Ministry of Social Justice and Empowerment, December 25, 2021, https://pib.gov.in/PressReleaselframePage.aspx?PRID=1675629.

28



https://www.indiabudget.gov.in/doc/Budget_Speech.pdf
http://rchiips.org/nfhs/NFHS-5_FCTS/India.pdf
https://www.pmuy.gov.in/index.aspx
https://saubhagya.gov.in/
https://mnre.gov.in/solar/schemes/
https://mnre.gov.in/img/documents/uploads/file_f-1604916951612.pdf
https://pqars.nic.in/annex/255/AU1895.pdf
https://aajeevika.gov.in/
https://openbudgetsindia.org/dataset/4ab597d3-cfc2-493b-95d6-488e9a22de70/resource/4dcdff99-211e-4ee2-9dd4-b2d5448034c9/download/department-of-land-resources.pdf
https://openbudgetsindia.org/dataset/4ab597d3-cfc2-493b-95d6-488e9a22de70/resource/4dcdff99-211e-4ee2-9dd4-b2d5448034c9/download/department-of-land-resources.pdf
https://nrlm.gov.in/shgOuterReports.do?methodName=showShgreport
http://164.100.24.220/loksabhaquestions/annex/176/AU1987.pdf
https://doj.gov.in/sites/default/files/Fast%20Track%20Special%20Courts%20Scheme%20guidelines%202019.pdf
https://icds-wcd.nic.in/nnm/NNM-Web-Contents/UPPER-MENU/AboutNNM/PIB_release_NationalNutritionMission.pdf
https://icds-wcd.nic.in/nnm/NNM-Web-Contents/UPPER-MENU/AboutNNM/PIB_release_NationalNutritionMission.pdf
https://poshantracker.in/statistics/
https://prsindia.org/files/bills_acts/bills_parliament/2019/The%20Transgender%20Persons%20(Protection%20of%20Rights)%20Act,%202019.pdf
https://egazette.nic.in/WriteReadData/2020/222096.pdf
https://pqars.nic.in/annex/255/AU2863.pdf
https://transgender.dosje.gov.in/Applicant/HomeN/Index
https://pqars.nic.in/annex/255/AU1241.pdf
https://socialjustice.nic.in/writereaddata/UploadFile/AAP_2021_22_PMDAKSH.pdf
https://pib.gov.in/PressReleaseIframePage.aspx?PRID=1675629

Analysis of the President’s Address to Parliament in 2021 PRS Legislative Research

239 Aim and Objectives of Garima Greh, Guidelines for Garima Greh 2020-2021, https://transgender.dosje.gov.in/docs/GarimaGrehGuidleines.pdf.

240 “Ministry of Education forms a National Steering Committee for the Development of National Curriculum Frameworks”, Press Information Bureau, Ministry of Education, September 21, 2021.
241 F. No. 14-31/2018 (CPP-II), University Grants Commission, July 28, 2021, https://www.education.gov.in/sites/upload_files/mhrd/files/u gc_gazette.pdf.

242 Pragyata Guidelines for Digital Education, Department of School Education and Literacy, Ministry of Human Resource Development, 2020.

243 “Steps taken to provide online education amidst COVID-19 pandemic™ https://pib.gov.in/PressReleasePage.aspx?PRID=1695152

244 “Union Finance Minister announces several initiatives to boost Education Sector”, Press Information Bureau, Ministry of Human Resource Development, May 18, 2020.

245 “Year End Review 2019- Department of School Education”, Press Information Bureau, Ministry of Human Resource Development, January 3, 2020.

246 India Report Digital Education, Ministry of Human Resource Development, June 2020, https://www.mhrd.gov.in/sites/upload_files/mhrd/files/India_Report Digital Education_0.pdf
247 Household Social Consumption on Education (2017-18), Ministry of Statistics and Programme Implementation, July 2020.

248 Rajya Sabha Unstarred Question No. 1062, Ministry of Health and Family Welfare, December 7, 2021, https://pgars.nic.in/annex/255/AU1062.pdf.

249 Rajya Sabha Unstarred Question No. 1964, Ministry of Health and Family Welfare, August 3, 2021, https://pgars.nic.in/annex/254/AU1694.pdf.

250 Lok Sabha Unstarred No. 1622, Ministry of Communications, December 8, 2021, http://164.100.24.220/loksabhaquestions/annex/177/AU1622.pdf.

251 BharatNet MIS, Ministry of Communication, last accessed on January 13, 2022, http://www.bbnl.nic.in/.

252 Private Sector Participation in Space Sector, Department of Space, Press Information Bureau, September 17, 2020.

253 Unstarred Question No. 2259, Lok Sabha Questions, Department of Space, March 4, 2020, http://164.100.24.220/loksabhaguestions/annex/173/AU2259.pdf.

254 Rajya Sabha Unstarred Question No 1413, Department of Space, December 9, 2021, https://pgars.nic.in/annex/255/AU1413.pdf.

255 Frequently asked questions, Department of Space, Last accessed on January 18, 2021, https://www.isro.gov.in/frequently-asked-questions/gaganyaan.

256 Union Minister Dr Jitendra Singh says, India’s maiden human space mission “Gaganyaan” will be launched in 2023, Ministry of Science and Technology, Press Information Bureau, December 9, 2021.

257 Union Minister Dr. Jitendra Singh says ISRO is developing a Small Satellite Launch Vehicle (SSLV) with private participation to be launched in 1st quarter of 2022, Department of Space, Press Information
Bureau, December 16, 2021.

29


https://transgender.dosje.gov.in/docs/GarimaGrehGuidleines.pdf
https://www.education.gov.in/sites/upload_files/mhrd/files/u%20gc_gazette.pdf
https://pib.gov.in/PressReleasePage.aspx?PRID=1695152
https://www.mhrd.gov.in/sites/upload_files/mhrd/files/India_Report_Digital_Education_0.pdf
https://pqars.nic.in/annex/255/AU1062.pdf
https://pqars.nic.in/annex/254/AU1694.pdf
http://164.100.24.220/loksabhaquestions/annex/177/AU1622.pdf
http://www.bbnl.nic.in/
http://164.100.24.220/loksabhaquestions/annex/173/AU2259.pdf
https://pqars.nic.in/annex/255/AU1413.pdf
https://www.isro.gov.in/frequently-asked-questions/gaganyaan

